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15 hrs.

In this context, I will refer to the
demand for bonus by the L.IC. and
G.I.C. employees. As regards the
L.I.C. employees, the Government have
said that it is sub judice.

As regards the G.I.C. employees,
they have not been given bonus uptill
now and the management have not yet
come out with any declaration as to
how they are going to give bonus to
the G.I.C, employees.

I think that there are certain defects
in the Bonus Act as amended.

MR. CHAIRMAN: Mr. Saugata
Roy, why don’t you continue your
speech tomorrow?

SHRI SAUGATA ROY: Yes, Sir.

15.01 hrs.

MOTIONS RE. RECENT CYCLONES
AND FLOODS IN.THE SOUTHERN
STATES

MR. CHAIRMAN: Now, the House
will take up the motion of Shri
Chitta Basu.

[MR. DEPUTY-SPEAKER in the Chair]

MR. DEPUTY-SPEAKER: Mr.
Chitta Basu.

SHRI CHITTA BASU (Barasat):
Mr. Deputy-Speaker, Sir, with your
permission, I move:

“That this House expresses its
concern at the situation arising out
of the deVastation caused by the
recent cyclones and floods in Andhra
Pradesh, Tamil Nadu, Kerala and
Pondicherry angq urges upon the
Government to make all out effor®s
for undertaking a massive relief
and rehabilitation programme”.

Sir, while moving this motion, I
would request the House to under-
stand the grim situation on which we
are calleg upon to deliberate. We are
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now called upon to discuss @  grim
tragedy which has befallen us recently,
It is not only an important issue for
the House but this is an issue of
national character. I would, there-
fore, urge upon the Members of this
House to take part in the discussion of
this motion cutting across the party
barriers and party affiliations and alse
in isolation forgetting our regional
attachments.

As you know, this House—Lok
Sabha—true to its tradition, express-
ed its deep sense of gfief and agony
and sorrow at the loss of lives and
properties in Andhra Pradesh, Tamil-
nadu, Kerala, Pondicherry and Lakshé
Dweep and, in a Resolution formally
adopted by this House, has already
expressed or conveyed the deep sense
of sympathy to the members of the
We also stood in
silence for a few minutes Iin this
House itself.

As you all know, the President of
the country took the earliest possible
oppurtunity to express his sense of
grief and agony at the heavy casualties
and colossal loss of lives and proper-
ties and undertook a tour in fhe
atfected areas. You would also know
that the Prime Minister of this country
has, rightiy, pointed out that the
devastation was a national calamity
and he was all the more explicit when
he said that Andhra Pradesh and
Tamil Nadu’s sorrows were the sorrows
of the nafion and hastened to assure
the entire nation to see that the Gov-
ernment would do whatever is requir-
ed to be done. All these things, I
suppose, wil] set the condult of the
perspective and that perspective, I
hope, is the perspective of the national
interest. Within this well-defined
conduit of the perspective let us now
proceed to discuss this tragedy which
has befallen us and evaluate the
troubles ahead. Unless we do our
duty in this national perspective—Ilet
me say—we shall be failing in dis-
charging our national obligation and
responsibility.

My first point is to make an attempt
to identify the immensity of Wie pro-
blem that faces us today. The losses
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are colossal anq a casual glance at the
information that has been made avail-
able to us through various agencies
will only give us a glimpse of the
totality of the problem and its
immensity.

Let us take the example of Andhra
Pradesh. It would be admitted by
the House—as I have already men-
tioned—that the entire thing should
be viewed in a national perspective.
It should be vieweq in a4 way which
cuts across the party barriers. It
should be views with a sense of
isolation. It should be viewed in the
context of national perspecfive. In that
perspective I again reiterate that
Andhra’s share of grief in this day
is thz biggest and the entire nation
shouid accept it in that way. I have
collected the information regarding
the loss of life and damage done to
property in all the five affected States.
After a casual glance at this informa-
tion it leads me to this conclusion that
Andhra’s grief at the present moment
is the biggest. It says that six coastal
districts have borne the wrath and
fury of nature. It left trail of over
ten thousand dead and property worth
crores completely destroyed, Paddy,
cotton and tobacco crops extending
over an area of not less than 30 lakh
acres have been completely inundated
and the standing crops in almost all
the parts of Andhra Pradesh have
been ruined. Sir, to deseribe the
horror of the situation I would only
quote a few lines of the news that
were published in some sections of
the Press. ] quote:

“The magnitude of death and
destruction caused by the cyclone
in the district cannot be assessed
correctly so soon. Thousands of
corpse and carcasses were strewn
all over and lay unburied....”

In some villages, the living were
struggling for survival and have no
time to stand to the dead. What is
more, they are so shocked that they
have ceased to cry. This is the grim-
nesg of the situation that the men aad
women who have survived have ceas-
ed-to cry because they have lost
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everything. Thig is the tragic point
of human beings. They have ceased
to cry at this particular situation.

Sir, I have got the information
given by the Andhra Pradesh Gov-
ernment only today and they have
tabulateq the extent of the calamity
and destruction. It is like this,

No. of houses affected 8,35,966
No. of persons rendered
homeless 30,43,163
Crops damaged in acres 30,00,810
Cattle perished 2,35,750
Other live stocks 1,56,588.
Loss of life 8,349
This is what the Andhra Pradesh

Government has given which I had.
the occasion to know only a few
hours ago. The value of total da-
mages according to the Aundhra Pra-
desh Government due to cyclone is:
estimated to be more than Rs. 1000
crores.

Now, I would like to discuss about
the Tamil Nadu cyclone. Sir, in
Tamil Nadu, the information so far
received suggests that more than 500
lives have been lost while more than
10,000 heads of cattle have perished.
Nearly three lakhs of crop areas have
been totally destroyed. A tentative
estimate of the number of houses
damaged or destroyed puts it at 1.10
lakhs. According to the Chief Minis-
ter of Tamil Nadu, the entire map of
two districts has changed. The map
of the two districts is completely
chaniged. They cannot be recognised
now with the olq map. There has
been an extensive gamage to the rail-
way track and other railway property.
The Tamil Nadu Chief Minister has
estimated the damages at Rs. 150.0
to Rs. 200.0 crores.

Now, I come to the scene of Kerala.
The Home Minister of Kerala has re-
cently stated that the damages caused
by the cyclone was estimated at Rs.
10.0 crores, The cyclone has caused
extensive damages to the standing
paddy crops, plantations, coconut and
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sugar-cane fields. More thai 70 per-
sons have died. At least another
score were missing.

Pondicherry and Lakshadweep also
~witnessed widespread damages and
.destruction i property ang crop. Of
course, it is a matter of great relief
_for us thatwio loss of life in these ill-
fated areas of our country has been
-reported.

MR. DEPUTY-SPEAKER: I must
make it clear that we have only lour
hours for the discussion and there are
twenty names from the Congress Party
and a simi.ar list from the Janata

_Party. Then other groups will have
to be given some time.

SHRI CHITTA BASU: I began at
<3.05 and I have spoken for only ten
minutes.

MR. DEPUTY-SPEAKER: We
begary at 3 and you may conclude
:after taking four or five minutes.

SHRI CHITTA BASU: Now, let us
Jook at the facts they are not total.
From the fragmented reports and
fragmented information that we have
received, I have my own impression
of the situation as of today. That im-
pression is that loss of life rules into
‘thousands, not hundreds, it may well
high reach the mark of 20,000 if com-
plete information is made available
.about all the five aflected states.
Andhra’s share is of cours the big-
gest. The ruination of crop ang pro-
perty is immence, it cannot be esti-
mated. The fina] tally when it be-
-comes available on both counts will be
quite staggeriag. And yet, permit
me to say that it cannot ve
the total and full picture full story
of the grief and suffering of the peo-
ple of that part of our country, In
fact that will ever remain a story
untold, Whatever informatiay we
may collect, it cannot really tell the
entire §t0ry of the grief, suffering ang
agouy of the people, that will for
~ever remain ‘a $tory untold
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As 1 mentioned earlier this extreme
situation should be viewed in a na-
tiona] perspective. At this stage, 1
want to place before you certain sug-
gestions how to tackle the issue, what
are the tasks ahead, because it is
a national task and in that context
we have to formulate our plans. Re-
lief operations on a scale recessary
to rehabilitate the cyclone victims of
al]l the five states are certainly be-
yond the capacity of the state gov-
ernments concerned. , It is not possi-
ble for the state governments to cope
with the situation. Central aig so far
advanced is inadequate. I do not like
harsh words. The Central Govern-
ment should therefore launch a mas-
sive assistance programme in money
and materials and should come to the

succour of the states.

I suggest that the following stegs
be taken immediately on a war-foot-
ing basis, if a greater calamity than
the one we have witnesseq because
of the cyclone is to be really averidd.
The cyclone part of the thing is
there but the greater calamity awaits
and that can be averted only if we
take steps to provide relief tg the
affected people of this part of tha
country.

My suggestions are:

(i) Supply of free food on 3 large
and massive scale to the people in
the affected areas ang fodder for
the cattle;

(ii) Grants to the urban as well ag
rural poor to rehabilitate themselves
and to rebuild their dwelling places
and loans may be provided for
other sections of people who are
financially better off;

(iii) Grants and loau:is to the pra-
sants for starting agricultural ope-
rations after the water recedes and
supply of seeds, fertilizers and
other inputs free of cost;

(iv) Assistance to the smal] tra-
ders aud small jndustrialists to re-
start their business ventures and
factories;
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(v) The most important thing
viz., writing off all Government
dues in the affetced areas, including
land irevenue and suspension of
loan 1ecovery and also writing off

the tuition fees for the students at
all levels.

MR. DEPUTY-SPEAKER: You may
conclude now.

SHRI CHITTA BASU: I am only
making suggestions.

MR. DEPUTY-SPEAKER: I know.
But you keep all your suggestions at
the end. That is the trouble with
you. You must have made your sug-
gestions earlier. You must have some
ccrisideration for other Members also.

SHRI CHITTA BASU: I would
suggest inoculation of the entire
population of the affecteg areas and
cffective protective measures against
epidemics, and formation of all-party
Committees at all levels to couduct
the relief gperations. The popular co-
operation of all States sheuld be
sought. Since you have forbidden me
from speaking further, I will only
make three more points,

The planninig Commission, instead
of gitting there in Yojana Bavan, at
this stagz, should set up a separate
cell to prepare a plan for the rehabi-
litaticn of the affecteq people. This
matter should not be dealt with oaly
by the Chief:Ministers of the five
States which have been affected. The
Prime Minister should take the ini-
tiative to convene a Conference of all
the Chief Ministers (the Chief Minis-
ters of both the affected and wiaffec-
ted States) and pose it as a national
issue. All kinds of relief measures
should also flow from other States, in-
cluding those in the North, Easter:
and Western. That alone, I think,
will  really place the matter in
a proper national perspective and by
that we would have done our duty at
the this time of agony and grief to the
people who have been the victims of
the Cyclone.
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MR. DEPUTY SPEAKER: Motion
moved:

“That this House expresses its.
concern at the situation arising out
of the devastation caused by the re-
cent cyclonees and floods in Andhra
Pradesh, Tamil Nadu, Kerala
and Pondicherry and urges upon the-
Government to make all out efforts
for undertaking a massive relief and
rehabilitation programme.”

SHRI M. KALYANASUNDARAM
(Tiruchirappali): I beg to move:

“That in the motion:

add at the end—

“and recommends to the Govern-
ment to take the following sieps as
preventive and precautionary mea-
sures for the enfire coastal areas
facing the Bay of Bengal and
Arabian Sea:

(a) to expedite action on the re-
commendations of the Cyclone Dis-
fresg Mitigation Commitlee of Qrissa
and Andhra Pradesh wiih modifica-
tions, so as to apply to the whole
East Coast region from Rameshwa-
ram to Calcutta;

(b) to undertake a programme of
preventive measures—for construc-
tion of storm shelters for evacuation
of population in the ccastal regions.
particularly for fishermen and salt
workers and afforestation along coa-
stal belt with suitable variety of
frees;

(¢) to strengthen and improve the
maeteorological system in Tamil Nadu
and Andhra Pradesh so as to make
weather forecast and cyclone warn--
ing more accurate and precise;

(d) to evolve guidelines and code
for the administration at all levels
for precautionary steps to be taken,
before the commencement of cyclone
season in the coastal areas and for
emergent steps to be taken when a
cyclone warning is issued:

(e) to take steps for proper disse-
mination of infromation to the peo-
ple and to mobilise the people to be
vrepared for facing such calamities;
and ..
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(f) to extend the Monsoon Experi-
ment programme called ‘MONEX,
79, so as to cover North Eastern
Monsoon, i.e., between October und
December.” ’(1).

SHRI P. K. KODIYAN (Adoor): 1
beg to move:

“Taking into consideration the huge
loss of life and property caused by
cyciones, floods and landsiides in re-
cent weeks in the Southern region
of the country, this House calls up-
on the Government to set up an all
party machinery at the nationa] le-
vel to mobilise resources; and men
for organising an effective ard mas-
sive relief work in the affected re-
gion.”

The disaster that has befallen the sou-

thern States is national calamity. All ~

of us are agreed on that. I neeq not
refer to the extent of devastatior. that
has taken place. The mover of the other
motion, Shri Chitta Basu has already
referred to those facts. My main point
is that in this hour of tragedy. let us
all gtand together and pull together ir-
respective of our politica] affiliations.
Let us try our best extend relief snd
assistance to the unfortunate victims
of this national disaster. The task be-
fore us is stupendous. Taking into con-
sideration the colossal loss of life
and property, a massive and effective
relief and rehabilitation programme has
to be undertaken and this is not with
in the capacity of the States concerned
namely, Andhra Pradesh, Tamilnadu,
Kerala and Pondicherry. Therefore, sll
-of us, including the government at the
Centre, the governments of the affected
States, all political parties and volun-
tary organisations should join toge-
ther. There must be an all-party relief
machinery at the centre in order to
mobilise men and resources for this
massive task, That is the main inten-
tion of my resolution.

The assistance so far given by the
Centre to the affected States is quite
inadequate. Andhra Pradesh Govern-
ment hag estimated that the rehabilt~-
tion and relief programme would cost
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Rs. 200 crores. The Tamilpadu Govern-
ment hag estimated that the relief
programme would cost more taan Rs.
100 to 150 crores. The Kerala Govern-
ment has also prepared a scheme for
rehabilitation and relief work amoun-
ting to more than Rs. 10.47 crures, The
rehabilitation and relief work in Pon-
dicherry and Lacadive would require
very huge amounts. After ali,
what is the assistance given
by the Centre? Rs. 5 crores each have
been given to Tamilnadu and Andhra
Pradesh. What a paltry sum!

And two crores of riupees to Kerala
and that too as advance plan assistance.
Advance plan assistance nmeans the
planning process of the State itself will
be adversely affected, To the extent of
the money advanced from plan assist-
ance, the plan schemes will have to be
cut in the States concerned. Therefore, it
is no assistance at all. If there is truth
and sincerity in what the Prime Mir
ster and certain other Mintisers have
been saying, the Centre should, come
forwarq to take the main responsibility.
When théy say that it is a national
calamity, they should come forward to
take up the main burden of relief and
rehabilitation in these affected States.
Money should be given not as advance
plan assistance but as special assi<t-
ance outside the plan Rs. 200 crores is
the estimated cost of relief and rehabi-
litation for Andhra Pradesh. At least
Rs. 150 crores should come from the
Centre. How can the Andhra Pradesh
Government raise such a huge amount :
to carry oat such massive reliet work
in the State? How can the Tamil Nadu
Government fing resources and how
can the Kerala Government raise ih
financeg to the extent of more than Rs.
10 crores when the State itself is in
financial difficulties? Therefore. the
Centre should come forward with the
massive financial assistance.

With regard to Kerala, I have to say
that in the last 30 years Kerala bad
never experienced such a disaster like
this thnugh the toll of human life was
less—onlv 80 deaths and 62 people mis-
sing. But I would sav here that as soon
as the cyclone warning was given, the
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Kerala Government took sufficient pre-
cautionery measures. It had prevented
the fishermen from going to the sea
after the cyclone waraning was given
and police were posted alcng tne coast.
Party and social workers were aiso de-
ployeq in areas where the flshermen
were concentrated, that is, in fisher-
men’s hamlets his alone could not
prevent people from going to the sea
because they have to earn their liveli-
hood. The Government had to provide
one week's free ration to about
13 lakhs families. The Kerala Govern-
ment provided one week's free ration
costing more than Rs. {wo crores. This
is a relief work which is much Leyond
the capacity of the Kerala Government.
Therefore, Kerala should be helped in
a massive way and Rs. 5 crores should
be given to Kerala. That is my re-
quest to the Central Government.
Lastly, I would say that the main
human casualities in this tragedy,
whether it is in Andhra Pradesh or in
Tamil Nadu or in Kerala have heen
the poor people, it is mainly the poor
people who have lost their lives in
these areas. In Divi taluk in Andhra
Pradesh where the tidal wave struck
the people on 19th November, it was
the agricultural workers and Harijans
and fishermen who were mainly hit. In
Tamil Nadu also it was mainly the agri-
cultural workers and Harijans
who were living in the slum areas
in small huts who had been affected.
In Kerala also it was the fishermen
and poor people along the coastline
who have suffered. Therefore in all
the schemes of relief and rehabilita-
tion, special care should be taken to
cater to_the urgent requiraments of
these poorer sections. All loans ad-
vanced to these poor people should
be completely written off. They
should be privided with free rations.
So far as agricultural workers are
concerned, till Government is in a
position to provide them employment,
they will have to be provided with free
rations. Otherwise they will be star-
ved to death. 1 would also request
Government to return the compulsory
deposit money to the workers,
because in Tamil Nadu and other affec.
ted regions, workers themselves have
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come forward to donat one day’ wages
to the relief found, though they have
also been badly hit; and they have
promised to work maximum to mobi-
lize relief for the affecled people.
Therefore, it would be a good gesture
on the part of the Government if they
can refund the second instalment of
the compulsory deposit money. With
these words, 1 commend my motion.

MR. DEPUTY-SPEAKER: Motion

moved:

“Taking into consideration the
huge loss of life and property caus-
ed by cyclones floods and lands-
lides in recent weeks in the Southern
region of the country, this House
calls upon the Government to set
up an all party machinery at the
national level to mobilise resources
and men for organising an eflective
and massive relief work in the affec-
ted region.”

SHR] M. KALYANASUNDARAM: I
have another amendment to move. 1
move the amendment standing in my
name, to the motion of Mr. Kodiyan.
I move:

That in the motion,—

add at the end—

“and recommends that the Gov-
ernment allot adeguate funds for
the affected States, particularly
to Andhra Pradesh and Tamil
Nadu to enable these States to
take up rehabiiitation programme,
in respect of reconstruction of the
houses and huts, calerances of
sand-cast lands, relief to the
farmers who are affected by the
damage to the crops, postpone-
ment of collection of arrears of
loans from the farmers, and mora-
torium on recovery of debts in-
curred by ryots in the affected
areas.

This House turther recommends
early refund of C. D. S. deposits
to the workers in the affected
area.”, (1).
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When can I get a chance to speak,
Sir?

MR. DEPUTY-SPEAKER: You will
have to wait for your chance to
come.

DR. KARAN SINGH (Udhampur):
Mr. Deputy Speaker, Sir, the cyclone
that has lashed South India has in-
deed created a calamity of national
proportions. It has covered not only
Andhra Pradesh, Tamil Nadu and
Kerala, but also the Union Territories
of Pondicherry and Lakshadweep—
which seems to have.been overlooked
by the movers of the Resolution.
This is a national Calamity, ang a
national Calamity has got to be treat-
ed as such. If we simply call it a
national calamity, and yet approach
it in a partisan manner, we will not
do justice to the people who have
been affected. I had occasion to visit
the worst affected areas in Andhra

Pradesh, the Divi taluka, the Guntur.

district and the Krishna district. The
destruction there has to be seen to be
imagined. Nobody who has not been
there can really have an idea of the
magnitude of the calamity that has
befallen the people. The only paral-
lel that I can think of, is the area
where the tank battles took place
a.ter the Indo-Pakistan war—we
visited it, it was very close to my
own home State. There has been
tota] destruction; trees have been up-
rooted thousands of people have been
killed, 2!l hutments have been up-
rooted and tens of thousands of cattle
were destroyed in those 4 or 5§ hours.
The damage to property, including
hutments, buildings, standing crops
and plantations, rung jnto hundreds of
crores of rupees. This being the case,
it is necessary that we should have
a total commitment to rehabilitation
and relief. and under no circumstan-
ces should we allow ourselves to be
bogged down to unnecessary and
avoidable controversies.

Two main points emerge: firstly
the extent and the adequacy of the
meteorologica] warningg that were
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given; and secondly, the measures
taken by the State Government im-
mediately followinhg, or even before
the disaster. As far ag the meteoro-
logical department js concerned, I
have had occasion to look through the
various broadcasts and predictions
that were made. The position is now
quite clear. The metereorological
department was able to predict the
cyclone, but the course of the cyclone
was erratic. It grew over the Bay of
Bengal. It was heading first towards
Madras and. the warnings went out
mainly towards Madras, because it
was thought that it would hit the
coast. Then it suddenly veered north
and headed towards Visakhapatnam;
and then before anybody really knew
what was happening, it hit the
Machilipatnam coast; and it created
that tremendous tidal wave which
was 20 feet high 50 Kms. broad and
which went inland upto 10 Kms.
Sir, in our tour we asked the people,
particularly why they did not vacate
their hourses in time. It appeays that
cyclones at this time of the year in
that area are almost invariable, and

there was nobody in living memory
who could recall the terrible calamity

that took place in 1864, which was over
110 years old; even the third genera-

tion there were not aware of this pos-

sibility. As a result of this, despite

the warning, people were reluctant to

leave thelr homes, and by the time the

tidal waves struck at 3 P.M. in the

afternoon of the 19th with  sfrong

winds lashing over the areas and’
heavy rein it was too late, and the

people were swept away. In addition

to the area directly ravaged by the

tidal] waves other areas were badly

afferted by the very strong winds re-

aching a velocity of upto 200 km. an

hour, by the very heavy rainfali and

house collapse.

Ag far as the measures taken by
the State Government are concerned,
1 have also had occasion to see per-
sonally and to study the various docu-
ments that have come to our notice.
I can say that it is entirely wr~—g and
unfair to say that the State Gevern-
ment did not do anything , was not
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aware of the danger, or was in a
state of shock for six days. It is total-
ly wrong. We have got the instruc-
tions that were given to the Collec-
tors of the 8 coastal districts, the
warnings that high storms were likely,
tidal waves were likely, and that
action should be taken immediately
thereafter. Despite the fact that com-
munication systems were disrupted as
a result of the cvclone, the adminis-
trative machinery got into gear, the
Collectors and the senior officers re-
ached Guntur and Machilipatnam
and immediately steps were taken to
open relief camps, to give inoculations
and to give food. When we went there
on the 25th, by then we ourselves saw
thousands of people being fed, cloth
being distributed, cash relief of Rs. 150
being given to each family which is
affected, and Rs. 1,000 te the next of
kin of those who have lost their lives
and various other measures that were
being taken.

The main difficulty was the re-
storation of the communication sys-
tem, the road system. Army wireless
was pressed into service and, ag soon
as water cleared, helicopters Degan to
make trips. Up to the 23rd about 100
sorties were made by the helicopters
fosd packets had been dropped and
5,000 tonnes of foodgrains were rushed
to the affected areas. Cooked food
was also distributed in a big way. 1
have a lot of details with me with re-
agrd to this, 125,000 dhoties have been
distributed and 90,000 sarees. Water
supply has been re-established, elec-
tricity has been restored and almost
the entire population has been
covered by anticholera inoculation.

The people of Andhra Pradesh were
hit by the cyclone and the tida} waves
which is a natural calamity. But what
is really shocking, at least to this side
of the House, is this that instead of
rushing to the rescue of these people,
instead of encouraging the Andhra
Pradesh Government, very unfortuna-
tely, attempts were being made to
have a political propaganda  against
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the Andhra Pradesh Government....
(Interruptions) I must protest against
this, trecause there has been a deli-
berate attempt, a planned attempt to
demoralise, denigrate and humiliate
the Andhra Pradesh Government. 1
would very humbly tell my friends on
the other side that this is not the
way to meet a national calamity. If
it is a pational calamity, you have
got to rush to their rescue. Do you
know that the Andhra Pradesh Gov-
ernment, the entire administration,
the Chief Minister himself and thous-
ands of officials, have been working
for the last 16 days round the clock..
“(Interruptions) It is entirely wrong, I
must say.... (Interruptions) I am
very sorry to say that this is most un-
fortunate. I strongly protes against
this attempt to make po]xt% capital
from a national ‘disaster. Mot only
that. Unfortunately, the army is also
being dragged into the controversy
quite unnecessarily. I would like . to
say that it is our national sxmy, it
is nét the Congress army.ier the Jana-
ta armyy, it is the Indian army, and it
is the duty of all of us not to drag it
unnecessarily info a . controversy.
Army. ‘helicopters were ubpd for air-
dropping, army wirelesses were pres-
sed into service. In a detailed message
that was sent by the Chief Minister
of Andhra Pradesh to the hon. Prime
Minister on the 21st. within 48 hours
of the tragedy, he has acknowledged
gratefully the help given by the army
and air force authorities.

Why is it that there is this political
cyclone has been_unleashed against
the Andhra Pradesh Government? I
am very glad that the hon. Prime
Minister is here. because he has always
wanted to greate high standards of
m and I must say that

. made by him and the
hon. President were balanced once.
But the same cannot be said of all
members of the Prime Ministers
party. I was very sorry and shocked
to read the statements. One hon.
Member, a very senior Minister, a tor-
mer colleague, said that for six days
the Andhra Pradesh Government did
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not do anything to bring relief. This
is an absolute falsehood. When the en-
tire administration is involved, when
thousands of people, from school tea-
chers to patwaris. are involved in
relief work, why is it that this sort of
attempt is being made to demoralise
them? Can it be— the Prime Minis-
ter will forgive me—because in the
last general elections the Andhra Pra-
desh people firmly'and overwhelming-
ly stood by the Congress and 41 out
of 42 seats were won by the Congress
Party? The Andhra Pradesh peo-
ple are very intelligent. They made
oné very distinguished exception. The
hoh. President of the Republic was
that exception Otherwise it was a
clean sweep. It is becduse of this that
now, when this national calamity has
be fallen us, that these sort of state-
ments are being made.

1 would again appeal to the mem-
bers of the Janata Party. They werc
talking about seven Ministers. I agree
that they have no monopoly of opper-
tunism. There are opporturistic ele-
ments in our party also. but I would
urge: let us not make political eapi-
tal; even in South India, let us not
exploit a natural gdisaster. May I
point out to hon. friends opposite
that even in the noarth the wind has
changed? The results in U.P. have
shown that even there this wave is
ebbing. Please therefore do not try
t0 use this sort of methods to make
your party strong in the south. You
will only succeed in weakening the
party and the Government at a time
of national calamity.

I have lived with national calami-
ties for 20 years. I have been in a
border State where four times we have
been attacked, where planes have
flown over our heads laden with
bombs, I know that at a time of na-
tional calamity it is the dutv of
everybody to rally together. Maybe
something  better could have been
done—I do not take that view beca-
use ] have myself been there; but
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even if you take the view that such
and such a thing shouid have been
done, this is no way or time to ex-
ploit the situation. Day in and day
out statements are being made by
responsible members of the ruling
party attempt to humiliate and
denigrate the Andhra Pradesh Gov-
ernment. I would urge that this House
is a tribune of the nation where we
must rise above petty considerations;
and we must desist from exploiting
human misery.

Here I have one concrete sugges-
tion.. After the current session of
Parliament ends, 1 suggest that an
all-party team, led by the hon. Spea-
ker, incliuding, if possible, the Prime
Minister, the Leader of the Opposi-
tion and members from all parties ot
both Houses, may visit the affected

- States in order to study the progress

of relief work. Let us look forward
to the problems that are ahead, and
not backwards and blame each other
for this disaster.

Not only, the mation but the whale
world is watching how we behave in
this calamity. You will remember
that a terrible calamity occurred in
China, and they wete able to rebuild,
but here, instead of rebuilding, we
find  this onslauht en the Andhra
Pradesh Geovernment, we find recri-
mination every day. This is no way fo
enthuse and encourage the people
working there, They are
working day in und day out,
18 to 20 hours a day. I have seen them
there. The Chief Minister and half his
Cabinet is there. Our sympathy shouli
go to them, our support should go to
them.

1

There is urgent need for massive re-
lief, aid and assistance from the Gov-
ernment of India. 1 would like to con-
gratulatp the Prime Minister on what
he said in the last intervention, name-
ly that money will be no considera-
tion, but I sincerely hoe that his Fin-
ance Ministry also takes it in the same
light. I have had the bitter expeti-
ence for ten years in the Government.
Whatever may be the Government po-
licy, sometimes the procedures are
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such that things get bogged down and
then they will say, cut out of the plan
allocations, cut out from here or cut
out from there. The assistance must
be given in addition to the plan allo-
cation. Then alone will the problem
of rehabilitation be solyed at all and
even then it will be a long range pro-
cess. We must not only involve the
Government, we must involve all sec-
tions of society. If it is a national ca-
lamity, all citizens must be in-
volved whether they are from Kash-
mir or Kanyakumari or whether they
are from Gujarat or Arunachal Pra-
desh. Our nation is like a human
body. Any pain in any part of the
body is bound to reflect in the entire
organism. Therefore, the entire na-
tion must be mobilised for this.

I would urge the hon. Prime Minis-
ter to consider what measures need
to be taken on a long range basis in
order to meet this calamity. I have
suggested the setting up, on a perma-
nent basis, of a national disaster miti-
gation organisation which could deal
with cyclones, floods, famines, earth
quakes which occur every year
thraughout the country. It could be
an organisation which should involve
all the Ministries and agencies both at
the Centre and in the States.

An additional radar installation is
urgently necessary at the Machilipat-
nam coast. The Meteorological De-
partment which is doing good work,
requires to acquire a reconnaissance
aircraft which could fly into the heart
of the storm and thereby supplement
the computer forecasting that the Me-
teorological Department does.

The cropping pattern will also have
to be changed. Previously, the crops
used to mature in December. But as
a result of green revolution, the high
yielding varieties mature in Novem-
ber. But in October and November
invariably there are cyclones and
floods. So the Orissa Rice Research
Institute, the Pusa Institute should get
down to the task of developing a high
yielding variety which will mature In
December.
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Where are many other things whicn
require to be done but I will not take
too much time of the House. I would
finally like to commend the tremend-
ous courage and fortitude that the
survivors have shown. We have been
round and met people who have lost
everything. Yet I may say, they have
not lost their dignity and they have
not lost their courage. It was a mov-
ing experience to see the people who
have lost seven members of their
family. Even then they were erect,
they have not panicked and they have
no hysteria., We owe it to them to
rise to the occasion. If it is a national
disaster, let us rise above party consi-
derations, let us sink our differences
and rally to the help of the people. If
we do less than this, we will be in-
sulting the memory of the dead and
we will be jeopardising the welfare of
the living.

st fom g wegtr  (Tfaw
faeelt) : STy wged, 19 AFT,
¥ Fro wiwaR & far sy R & o
WEFT N 1 w0 g forgd wrao
6, 8 42 ¥ AR 30, 40 FNT Wleq
w7 %1 foF ge, arEi A w7 g
o, qriY ot q@i @ A W g
wf, dar wE wIfa &1 gww foe
100 F9Y & Wi F Pt afer @2 &
FHT AT oA 1 39 S A, S aea
faafa arft § 3= for s ol
F A= @I T WEEFT gAT T
®q A W aEar A Iwiw 39 faw
ar | odY wasT faufa Sar AmdE
Foifag A 7 ¥7r &, faaw fow &l &
IHFT AT FT 2\@T & FAF HAEGT AW
AE gy gy FooAT AGF T TFAT |
FrE @I &1 W, I fAy 7 F™
2 qav, T 9 &, W o o feafe
Fgi &ar g% 1 agt 9 AfgwY wix 0w §
w27 o Foreait FTRE A T
w2t 9T HyEEr &7 SraAt FE ArEs
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[= faqm T wediar)

TF 451 | afew o<t WY AT AT AL ET )
HH 4% 3@F7 Ad g fF @t .
UE 39 48 da ¥ uF W frg o 9y
feard a8 2a1 £ \ ¥ wesTeT ST
T aFar @ fF agi oX qEE &1 fEaar
AT B ZAT § 1 TAH TS 9T TGN
tfEara A i go g &, W@ T
TEY afg g, uwm e same g,
AR ML I8 OF G §, O W, AT
g ¥aw Fyr § 9g, afew =y W
= a4 fag A =fgw

wa fag & qF0 wEr @, @
TR AT Y AW F A #
aFAR faar ar o ar I w7 o
fagre oz afam < fr ar, St a3
7 fagme & agrar F § WA AW-
T R AT s oArg WA Ie
29T &, 99N i, 1| a1 T=E g
AveraTtedl #1 9o 78 g &, afew =
o I AFfa & gwe & fawe
T E 1 AT I AE] gFT W gl
T 3% A Al Wl 9En
a7 g, s e gnaa w1 o FFO
FT A0 1

AT FE AregwT FaAT waF< faufa
T guFifas W IIMET IR, a1 I9Y
Y FYE ey Y T A8 ST AFAT )
afea o sifag T ool S|y W
faqr &, IOy A 7@ gWT & | 9T AL
ﬁ%%fﬁwaﬁaﬁ?ﬁn TAE WK
AT qEraar # § afe ¥ Wi @
NG @i qrRIwmET IaF qUY
g AT TfEY, ST AW qI A9
FT STH @A U TH WA T qHAfAF
41 3 7 ffrw A, [ fow dfaai §
agi o s affafa &1 W@, o=
9T FIG FEF I I@ FT AeTHE
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FIT 7 wifwwr F¥ g, forwr wrd wfee-
fedo T fowe =9 & w0
mfEx 5@t 78! 797 F awt § qfaeare
F a7 H FE AT FE g ¢ (A
mﬁw&;ﬁsﬁ{@ﬁmsﬁwﬁw
g, fF R # AT W wha-
Frfeat ¥ ogor & fafqedr & @y ara-
¥ faerg AR safac agr o fafaed
FY 7eE A1 {27 a8 & % &1 7, a7
& Il F P[PuwT 7E T A AL )
=6t Frewr arfaears § fwaT # g,
AT AW A AT & o w sq
ol

o o1 fag & wgr & f AFw | @
G TV g Thar a1, a8 Fear wav o
$aT T $, WX /T FWT agi 9 qEr
aHflad A, A TG T ATHR F g
shgsvﬁ FHEAE A1 7, T I
@Wmmw‘r%mm
FriaET 7 %1 9, fav @foe § a2
FEAT AT ¢ % weer § agi W a7
U gF & & g fm s as WY o
Prfree eisie faars 7 | (swwam)
IG 9T 49T F AW F wiReRr gEr
oifge a1, Sfe ouF awma gER |wn
93 FeTe gt 9 @r € 1 (smwwA)
= S A T8 0 Y Fx feafy &1 qan
R W e T A%
AfaEl w7 el N FE 7Y @
&1 qW & w15 79 faq s A A
T A & fag fqaw &, ®T mame
arr fix gq wet & fags fawrew 2
Ffmm st RE 1

& ¥ agt ov 9wt & @1 7 SR
qEMA & T e 59 fael
IR g f5 9 A W
fadY oY & F1E wIA ar b
& fah—RE Wer % 0
(=ram ) W s A TR
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AT AFR AR FEA T E | W
tr ToeT a8 ¢ B oow o Wi Y
o aE F AdEa F Ay ¥ ardaw
& feenit ) st w0 fag ¥ zE oA
A emfa® FIAFIEH@A F
4| I AW a F9rEl F7 gfee
H TG & AT AT F7 Feha w17
FfefEFaw @ FvA7 AR @1

T AT F Ty § AT 3T
Fomr magw fmr 2 @@
FETE &1 F7 agt ¥ 7w Afadqi ¥ @n-
@ fear ¢ (wm@Em) F@AF
faa dfadi & ara T AW ST 8, AN
& 3% st wgEE | (Fmem)
A gorqE, W1 uwdww el
4, I g 9 wgi # &R
fear 1 oA Far Y oo s W
frw o= g AW 7 3 A
f& arEEl F1 oHEr @ @R
oiX oF A" Fd= IO 1 A T
arx Afadi § w7 & @y wfefs-
I ANFIE £ ¢ AFGF A
fafrer @R ST MW FE R
? bW agE At # 7 g
T, A iogwT wwriE § 7
F1 e e § 7
S FBEET §, W9 T
[, o7 Y el F qRT Al
g7 & I F AT W
, G U qFT | AT SH HY
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i
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a3 dmaaT mgafe gf & wresEwr
aifer 5 W men ) wwEd)
16 hrs.

o9 TN § FgT qona 2 7
agt fawett Y Y AT F SaT 9Tl
F GF AR EER AW g Ry gl
T F¥ U WRAT T qeT F fAau
W FE AN FFCE T AR FT
arfge | gw v agl o & wor -
FT Az F AT § I F HIT W0 AT
T BF GFd, I AT AGTETS FT FFAT
3, afsmgn 9 @ & T zw faufa
¥ AR JErgA aaq & 1 gEfao
o ¥5gm s swasmw 3 fr
oY TAAHE # Afefeee 5@ @
o Swar 9T w1 fefewTsw wwa
%, 99 3 fx = gaw F1 afa-
ferarss #% aft fafy #1 aew
™ ... (TEew) | & e
T § 19, 208 21 A
o & s fafaezy o faesit B
;O R ¥ (wEemw)

=N Qo WGATTHAW T (FITHIAT )
a9 F g fafre gw fam dEvee
T % W W9 IR oy
@ g gHAET B FN ... |

MR. DEPUTY-SPEAKER: Mr.
Satyanarayan Rao, you are going to
speak on this. If you do not want tu
speak and shout, then I cannot help.

SHRI M. SATYANARAYAN RAOC:
Sometimes shouting is necessary.

MR. DEPUTY-SPEAKER: No. no. it
is not necessary.

=t frwq g AegAr ¢ SAnam
wERT , SET 9T 39 TF &7 A% FWi A
R FaEr Afoy, @ fkFarad
AW T AT TG 4 FY, AE-
T FTAW 9 AT IAF 7 I, A
o fFdt M aF @EeAE,
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T §, SN #WrEo o THo 4T Yo
Ho THo wifHEE &, ST F A &
A dMaE ¥ qe T w7
fear wmm, TR H wE
5T T F =Y A HEEL EW §
FARNAZRNAAN I ™ TG &
TAA AT EA B AR agT FH
Wit @ W 9 ST g R g
T AT T AR qg 9] W aTE
FT AAFIT ALY R Forw 1 a8 wTEw
&1 fr fre wvTT Y Faafa agi s €,
F gaqee g wigw =R fEw
T® JIW B THEAT W T
a1 W ¥ aga TFE g Awar € |
fag s wgm f5 w@aER
F aftg AT ¥ ST iR &
IT Frgmard g o I
g 9 QIATAT AR gy arfy
IF FF@ARHE I TAwRT @

g O § T o *vgErera 7 gfr
Fogr A1 A2 arfelnw AR
i g & 98 ¥ qwrfew 24w
¥ o o owWEF AT frw
grar & 2492 ¥ fgm wEz o an
F g qreEw  fge w om0
wx gz fafa & @ 24 F
sex  arl WA B e A
M FUJGRAT & TgSH dEAr
qIM | AP I ATH &, T W TR
F ¥ @, W IR g W2 f A W
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% § g a™ 99 & %I WE
ifgd | T F Ay g =g fafwdr
FIET FT TA 1 AT THG 2 W
AT F IF T A FY AGFE
A I F AT & Q@@ AEE
foeew gHaMAIS®E@ | IE
v g¢fs = wwr uF fafa
ASHIITTH  H TF 91X I8 AT AT
MW FARE 1108 TE TG ATE
93 B AE g IS@1 & a€ 95,
e AR EwaT I Ay @ &
I F FRLEITA T A A G] |
ar g ar foeew Frdz X @A
9 % faq  dfmmw Gem T
aifgr 1 A & fF ogEf &
Fal & wm @ aw ¥ fwe
T gwar, 499 Y AL FEAT 2,
AfFT T 1 FB F FFAO B A
FARNITEH & A e § =g
FgT 9B § fF swagmm
qrEf  FT FATH AT ZU AR A H
W Huse @ F fQu wgex 0

Tifgg

SHRI K. SURYANARAYANA (Elu-
ru): Sir, first I want to express my
gratitude to all Members of Parha-
ment who have conveyed their sorrow
and condolences to the members of
the bereaved families on 21st Novem-
ber. I also want to express my thanks
to the President of the Indian Republic
who visited Andhra on 24th or 25th
November, and also our Agriculture
Minister, Shri Barnala, who visited
the affected areas. They have got all.
first hand information. On 30th No-
vember, our Prime Minister visited
personally and got all first-hand infor-

mation. As the other friends have

said, this should not be treated as a
political issue. I was doubting why
they were concentrating only on An-
dhra and were not taking so much in-
terest in the tase of Tamil Nadu and
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Kerala where also people have suffer-
ed, though not as much as in Andhra.
That is, perhaps, because, elections in
Andhra Pradesh are coming. Some of
the members of the ruling Party—not
the entire Government—unfortunately
want to exploit it and politicise the
issue. I do not like that. That should
not be there. My friend who spoke
before me, in the first instance, made
a political speech, but finally said—
1 am glad about it—that it should be
treated as a national issue. "The Gov-
ernment of India should help in every
way and come to the rescue of the
people there.

The recent cyclone was not a new
thing for the Andhra coast. On Octo-
ber 13, 1679, a massive cyclone hit
Masulipatnam and the neighbouring
area; about 20,000 people were killed.
In 1789 also, a violent inundation of
the sea took place in the neighbour-
hood of the port of Coringa in the pre-
sent East Godavari district. On Apri
15, 1752, the Vizagapatnam area was
the target of a destructive cyclone: 1
think, 30,000 people died. Again on
May 20, 1787, there was a cyclone in
the East Godavari district. In Decem-
ber, 1789, a tidal wave swept the
town of Coringa, East Godavari dis-
trict, and 20,000 people perished. On
November 19, 1879, a ‘disastrous cy-
clope overtook Krishna district. One
of the worst cyclones in history over-
whelmed Masulipatnam on November
1, 1864. Coming to the present cen-
tyry, the Nellare cyclone of November
1, 1827, was very intense. In the Ma-

sulipatnam cyclone of October, 1949,
about 10,000 people died. In 1869 also, -,
there was a cyclone. And the htest.l“,

happened on 19th November, 1977.

All these people may not kmoW the
seriousness or the gravity of the situa-
tion in the cyclone-affected areas. Im-
mediately they say ‘Andhra’ and
‘South‘India’. The issue should not be
treated in this manner. We are not
treating it like that We are all
Indians. We want this to be consider-
ed as a national issue. As Dr. Karan
Singh said, if there is pain in any part,
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the entire body feels the pain. Simi-
larly if there is any calamity in any
part of India, the whole nation suffers.

Our Chief Minister, after the Prime
Minister’s visit, has, in his letter, given
all the details, and he has said that,
whenever they wanted the assistance
of Army, they had taken their help.
But the loss of property suffered has
not been given. The total crop loss:
in terms of area is 12.36 lakh hectares:
and the value is Rs. 35,512.40 lakhs.
The fodder damaged in terms of quan-
tity was 12.39 lakh tonnes and the
value is Rs. 3,717 lakhs. Tobacco was
also damaged. I am talking of the
small farmers. The Land Mortgage
Banks and the Reserve Bank have
been kind enough to sanction loans.
The number of tobacco barns damaged
was 6,140 and the value was Rs. 1,200
lakhs. The area affected was about
20,000 hectares. The loss of fertilisers,
seeds and pesticides in government
godowns came to Rs. 18.88 lakhs. The
loss of the Andhra Pradesh Seed De-
velopment Corporation is Rs. 1 crore.
There are so many other people also.
So, the rehabilitation assistance we re-
quire is Rs. 30500 lakhs amd, again, a
subsidy of Rs. 65.4 lakhs for tobacco
barns and full subsidy for reclamation
of saline lands. 1 have myself visited
some areas in four or five districts and
I was there for about a week. I have
found that the small farmers and
even big farmers will take two to
three years to rehabilitate themselves.
So, I would request the Prime Minister
to give subsidy to them. In some
places I have seen that the entire su-
garcane crop over 15 to 20 acres has
been affected. Such is the gravity of

:? +the situation there. Therefore, full

“Sibsidy for reclalmmg sand-cast and
saline lands to the tune of Rs. 700
lakhs should be given. The Prime
Minister, who recently visited the
place, has also said that money is not
a problem, but the other day the Minis-
ter told me that only Rs, 5 crores
from out of the Plan allocation has
been given. This would not be help-
ful. Assistance outside the Plan
should be given. This is a national
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calamity. Whatever the Andhra zrow
is not for the Andhras alone. We
have surplus lands and last year there
was no necessity for us to import from
outside. We want to develop our-
selves again: we want the farmers to
be back on their fields and we want
to give a fillip to the small industries.

There are some other figures I would
like to give. The Andhra Government
has already opened 199 camps for
poor-feeding during the last 15 davs.
So many people from other countries
and other States are also visiting the
place even without -the knowledge of
.or without the request of the Andhra
‘Government. The number of persons
rendered homeless, according to the
-official figures, is 30 lakhs but I think

nearly 50 lakhs of people have been .

rendered homeless. The total damage
to crops is Rs. 30 lakhs and odd and
the loss of cattle and other livestock
like goats, pigs etc. is nearly 5 lakhs.

All small farmers and agricultural
labourers. particularly Harijans, had
borrowed from nationalised banks to
develop themselves, but even these
people have lost their bullock-carts
ete. So, all their loans taken from na-
tionalised banks should be written off.
During a calamity like this even pri-
vate loans are asked to be written off.
So. these loans which the agricultural
labourers and Harijans had taken from
nationalised banks should be written
off.

Finally, I would like“to quote from ™~

the letter written by the Chigf Minis-
ter to the Prime Minister:”

It woﬂdheasad day if at a time
%nyurive should have utilised every

inute of our time for the relief
and rehabilitation of these unfortu-
nate fellowmen we would be divert-
ing our attention to explaining what
we have done or failed to do. 1
sincerely believe that officials and
ron-officials and a number of volun-
tary agencies are presently working
in spite of the most unfavourable
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conditions with a high sense of mis~
sionary zeal and enthusiasm. 1 am
sure you will agree that any diversion
of attention at this juncture would
not only demoralise these sincere
and dedicated workers hut alco seri-
ously hamper the progress of relief
operations and we would have done
a great dis-service to our country-
men.

So I would request all the Members
who are visiting us (we welcome them
and we will give them all facilities)
not to make this a political issue. Elec-
tions are there, but there are so many
other aspects also. Ninety per cent of
our policies are the same and we differ
only in the matter of implementation.

We all want to help the poor man and
get rid of corruption.

I would like to make a personal re-
quest to the Prime Minister kindly to
consider the request of Chief Minis-
ter, Andhra Pradesh and rush to them
all the help that is required 4t the
present hour.

I have visited all the affected dis-
tricts myself and seen their miserable
plight. One of the immediate require-
ment of the farmers in these districts
is fertilisers in terms of ammonia sul-*
phate. Unless you rush them two hun-
dred thousand tonnes of this fertilizer,
th\y would not be able to grow their
second crop. In my district, West
Godavari alone, 70 per cent of the
crop has already been harvested, and
30 per cent has been lost. For second

crop, in my district, alone 1 lakh ton-

nes of fertilizers are needed. They
have to grow again seed-beds. For
that, I would request that free loans
should be provided to them immedi-
ately.

In a calamity of this nature, you
are providing for compensation for
certain non-essential goods, but there
is no insurance for the crops and for
the cattlee. We have been asking for
that for -the last twenty-thirty years,
but this has not been provided. There
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is no security for the agricultural com-
munity, and there is no security for
the rural population. The carpenters,
potters, black-smiths, fishermen etc.
have all lost their implements. They
need to be looked after immediately
so that they can re-start their life. 1
would also request that crop insurance
should be provided for with immedi-
ate effect.

Our people are not afraid of a cy-
clone, but this time it was an unpre-
cedented calamity. There was no in-
dication or warning about this impend-
ing calamity by the Meteorological
Department regarding the tidal wave.
The scientists have not been able to
provide any satisfactory explanation
for the fire seen in the sea. Let us
not blame any Government or any
official; they took the required pre-
cautions. The tidal wave covered an
area of 500 square metres and you
will appreciate that it is not possible
to take all the required precautions in
that short period even if there is an
indication earlier about it.

We have seen that there have been
a number of railway accidents in the
country during the last few years.
The Government and particularly the
Railway Minister are very much wor-
ried about it. But can we ask them
that as the Government is not able to
check these railway accidents, they
should resign? The fact is that some-
body is behind these accidents and the
Government will catch hold of them
and punish them suitably. Therefore,
1 would request the Government to
render all the assistance required by
the Andhra Pradesh Government im-
mediately and on war footing.

The problems created hy the recent
cyclones in the Southern States are
beyond their limit. The Prime Min-
ister has himself seen the devastation
caused by this calamity. He is fortun-
ately present here. I would once again
request him and the Minister for Agri-
culture, let us not make it a party
issue; it is a national issue and has to
be tackled at national level. When
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India fought against Pakistan, the
Government and the then opposition,
now the ruling party, all joined hands
together to face that situation. That
is why we have won. In this manner
we did not discuss the matter. Mr.
Morarji Desai also spoke on that day
in support of the Government's action
against Pakistan. In the same way,
let us go jointly because we do not
think of to-day only; we have to think
of tomorrow and the day after. Other-
wise, we could have exploited the si-
tuation. I want to exhibit the photos
of the cyclone and the tidal havoc ir

the Central Hall with the permission

of the Speaker. The photos will b

coming in 2 or 3 days. If you se=

them, you will know what it is like—

the cyclpne havoc and the tidal havoc.

People m other parts of the country

will not¥easily believe that the An-

dhras have lost so much. As an ins-

tance to show how people are ignor-

ant. I will tell you one inciden:.

Some years ago some scientists anc

some engineers visited our place.

They asked: ‘Sir, how is the water get-

ting into the coconut?’ So, they are

laymen and they do not know thesc

things.

Please don’t take advantage of this
calamity in Andhra in a political way.
Andhras may not be of the warrior
race as you are, but they are a des-
perate people. Which way the wiad
will blow, you may not know.

I want to make a request. Please
do not make other friends not to raise
their voice. We are not for shouting,
but because you speak something, our
friends also shout.

I wish to express again our grati-
tude from our Andhra friends who
have suffered. In one of the village:z’
we visited, we saw people -standing
in a 'queue. They were taking Puli-
yodara—tarmarind rice. When I ask-
ed a lady, she immediately cried. She
was also having 20 acres of land.
She said, ‘I am having 20 acres. What
use? My children have all died.
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That is why I am here in the queue.
Sir, this is the plight to which our
people have been reduced to.

Sir, with these words, I once again
thank you for giving me this oppor-
tunity to speak.

SHRI SARAT KAR (Cuttack): I
bhave nothing more to say. I stood
because I gave my mame in the list.

There was a similar cyclone of the
same magnitude in Orissa in 1971
and I was then the Minister for Edu-
cation and Cultural Affairs. There
was the Congress Government in the
Centre. So I know that it is unfortu-
nate that when the cyclone has sub-
sided there in that area, it is gather-
ing momentum inside this House.

With due respect to the hon. Mem-
Lers, Dr. Karan Singh who visited the
place chose to accuse our side that
we are making it political, but to call
us political is also not less political.
That is why our Prime Minister has
given his wise advice that this should
not be discussed here and that we
should start working rather than go
on discussing it for hours and hours.
However, 1 would like that a parlia-
mentary team of both Janata and
Opposition members should visit the
area and see what sort of work is
going on. It is ultimately the affec-
ted people who will gecide who has
done what It is mot unlikely that
some Central Minister or the Prime
Minister or any other leader who
has visited the place might have
found some inefficiency on the part
of some government. It is rather deli-
cate that there is the Janata Govern-
ment in the centre and there is the
Congress government in the State.
In Qrissa in 1971 we were the Utkal
Congress government and there was
the Congress government here. I
think we did not drive about that.
Probably Mr. Biju Patnaik was there
in the Assembly and he was not in
the government. The central govern-
ment exended us assistance much
later but the whole Cabinet and all
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officials ran to the spot. It was real-
ly an unexpected calamity. Every
school was converted into a hospital
and every teacher went there. We
patrolled the whole area and collec-
ted the rotting corpses and set fire
to them. International and other
national relief arganisatioss reached
there after a week or tem days and
they haq all praise for the work we
did and that was the certificate we
got unasked for. Whether the Andhra
government rose to the occasion, or
not, it will be decided afterwards.
Because the elections are coming and
because there is the Janata party
government here, we are unneces-
sarily entering into controversies. So,
let us stop here and now and thus
far ang no further. We must think
of the short-term and long-term
measures. Let an expert committee
go—I am told the committee is al-
ready there. Let them assess and
advise the government about the ac-
tion to be taken. In the words of
the Prime Minister, money will be no
bar. !

So, I do not want to take the valu-
able time of the House. I would
only request our Minister for Agri-
culture, Sardar Surjit Singh Barnala
to see that all assistance is given and
whatever is asked for, is given. As
we did in Orissa, all the hutments
should be reconstructeq and the re-
habilitation work must start. But
that is a long-term process but im-
mediately the Ministry of Health .
shoulg rush the necessary meédical re-
lief and all sorts of assistance should
be rendered immediately and the
sand-caped land has to be reclaimed
and made suitable for cultivation and
for that a longterm- protection should
be there. Our sea shore is not alwags
prone to such an un-expectsd cyclone.
The forests are necessary to protect
from cyclone. Attention should be
attracted for doing all these things.
1t is not 5 question of to-day ot to-
morrow, but for years together. -

With these words I finish my speeekh.
We must start the work.
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SHRI V. ARUNACHALAM (Tirunel-
veli): Mr. Deputy Speaker, the
cyclone in Andhra Pradesh and Tamil
Nadu resulting in unprecedenteq loss
of life and property has imposed
heavy responsibility on the shoulders
of the Centre and the respective State
Governm.ents,

It is a terrible national calamity.
Therefore, at this time of distress
the Government is propelled to mobi-
lise all the resources and forces at its
disposal to carry out relief and reha-
nilitation meastres on war footing.

So far as the Government of Tamil
Nadu is concerned, soon after the
cyclone havoc, the Governmeént ma-
chinery rushed to the spot with 4
Helicopters, one Dakota and two Av-
ros to supply the immediate necessi-
ties to the victims in the affected area.
Our Chief Minister Puratchi Thalai-
var, M.G.R. wherever it was not pos-
sible to travel by road due to floods,
made aerial visits. He rushed to the
sther areas by car to succour the vic-
tims.

Then he deputed Honourable Minis-
ters immediately to the affecteq areas
1o take all tangible relief measures
without delay.

The staggering loss in men and
material defies description. Accord-
ing to the available information in
Press and Govermment nearly 600
persons lost their lives.

Kudakanar Dam recently construc-
ted at the cost of Rs. 4 crores was
washed away by the flood.

The dam constructed across Vallal
‘Nathi was also swept away by the
food.

The standing crops over the area of
5.75 lakh acres have been affected
extensively.

The crops jn 1,20,000 acres in Tan-
jore and Trichy districts are totally
lost.
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Crops in 51,000 Acres have been

submerged in the water. Lakhs and
lakhs of plantation trees and coeonut

trees have been devastated by the
tornado.
Nearly 4.05 lakhs of houses have

been heavily damaged and 69.377
houses have collapsed.

Nearly 5400 transformers have been
damaged by the fury of the cyclone.
The 66 K. V. Massive transmission
tower on Tiruvarur route has collapsed.

Almost all the land to the extent of
nearly 5 lakh acres adjoining both
sides of the rivers are silted up with
mud. It requires several crores of
rupees for desiiting the land.

Qut of 18400 irrigation tanks, 3818
tanks have been breached by the
flood. Repairing them alone will cost
Rs. 13 crores.

About 6450 kilometres langth  of
roads belonging to National and State
Highways Department and 1200 Kilo-
metres of Panchayat and Union roads
are affected by the flood and cyclone.
There are 4509 breaches in Highways
roads ang 893 breaches in Panchayat
roads.

18 major bridges, 667 culverts and
72 minor bridges were washed away.
The cost of repairs to the roads, bri-
dges and tanks damaged by the recent
cyclone in Tamil Nadu are esti-
mated to be over Rs, 30 crores.

All the colleges in Tiruchi town
were submerged and marooned by
flood waters for many days. Libra-
ries, laboratories, everything was
washed away in the flood which caus-
ed a loss of Rs. 1.5 crores.

Thanjavur had experienced the
fury of cyclones and flooqd in 1900,
1852, 19556 and 1961

Sir, since 1900, we have not come
across a cyclone of such a virujent
nature. Almost gll river Cauvery,
Kollidam, Vaikal Amazayathi, Pennar,
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Palar, Thambiraparani, Kadsna
Nadhi, Rgma Nathi and Chitrg Nathi
were on spate. The river Cauvery
carried the maximum designed capa-
city of around. 1.82 lakhs cusecs of
water in 1961. But, this time, it carried
a little over 3 lakhs cusecs of water.

Never in the history of Tamil Nadu
have we faced such a colossa] loss
of lives and property. The virulent
hands of the cyclone have almost des-
troyed the coastal beauty of our land.
A true friend nevér fails to come to
rescue at the time of distress. Aptly
so, soon after the cyclone while our
affected people were perching like
birds on rooftops of buildings und
trees and standing dazed with tears anq
tattered clothes in battered conditions,
-our President,
other Central Ministers visited the
affected areas. to pat and pacify the
victims. On behalf of the people of
Tamil Nadu, especially, the victims of
cyclone, I thank the President, the
Prime Minister ‘and all the other mem-
bers who have visited: the aifected
.areas.

No doubt, our State Government has
taken speedy and effective steps for
relief and rehabilitation work. It has
been duly acknowledged by all the
.celebrities. Shri Bahuguna, our Min-
ister, who visted there has admired
the work done by our Government.
Sir, the Minister has in reply to a
.question, denied that Government or
Government machinery did aot act
swiftly in meeting the situation cau-
sed by floods. They had taken all
possible steps to meet the challenge
and in providing succour to the affect-
ed people,

Sir, it will be more appropriate if

I refer to what our Defence Minister,

Mr Jagjivan commended about the

relief work in Tamilnadu. Talking to

newsmen at Raj Bhavan after his
-wisit, he said:

“He found standing paddy creps

in ripe stage submerged under flood
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waters. In many places. he saw
banana gardens, coconut and plan-
tain graves and several smalil houses
and huts destroyed”,

“The Tamil Nadu Goverrnment ar:a
its officials had done a good job 1n
providing relief to the victims as
expeditiously as possible”,

The eight-member Central study team
under the leadership of Shri R. K.
Saxena inspecteq all the affected areas
and discussed with the officers und
said:

I quote:

“The leader of the team. Mr. R. k.
Saxena. told newsmen that their im-
pression was that relief work had
been provided in time, and the pev-
ple were on the whole satisfied with
the relief measures undertaken.

The State administration  has
left no stone unturned in giving re-
lief to the affected people and we
are very much impressed by/the way
the State Government has coordina-
ted the relief work.”

Sir, above all, the tribute given by
our Prime Minister to the officers who
have been entrusted with the burden
of the relief work is noteworthy. Ee
said to the correspondents at Madras
airpart and I quote:

“The spirit for social work
evinced by the Tamil Nadu Govern-
ment officials should be appreciated”.

Sir, I am referring to all these things
not for any pontification but just to
state how our State Government has
done its duty for the restoration of
the normal life of the victims. We
have done our best. At the same time
we are not content with this imme-
diate relief of this type. We want
longterm permanent and constructive
measures. That can be taken only
with the help of the Centre.

In Tamil Nadu, the total lost amounts
to nearly Rs. 200 crores. Now, the
Government have proposed to spend
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5. 100 crores for relief and rehabi-
litation work. At the same time, the
Government at the Centre whirh is
expected to share a heavy responsibi-
lity at the time of this national cala-
mity and devastation will be guilty of
dereliction of its duty if it does not
rise to the occasion.

Expending Rs. 100 crores from the
State Government’s Exchequer is an-
other havoc financially to the State
Government, So., the Central Govern-
ment must come forward to bear at
least the major portion of the expen-
diture which is proposed to be spent
by the State Government. The res-
ponse from the Centre is not ade-
quate, It has granted only Rs. 7 cro-
res as advance towards the relief mea-
sures so far. The magnitude of the
calamity and the stupendous task
facing the State Government have
been testified by the President, the
Prime Minister and other Central lea.
ders. The attitude of the Govern-
ment granting money towards the re-
lief work is far below what we ex-
pected eagerly to be. The Central
Government have been repeatedly say-
ing that money is not a problem. Help
will be given. At the same time the
Central Government is insisting on
the principle of Sixth Finance Com-
mission. I am quite sure without
changing the principle of the Sixth
Finance Commission it is highly im-
possible for this Government to help
the State Government. We know the
Central Government was generously
granting money for relief measures
but some States took undue advantage
of it and magnified the factual posi-
tion and manipulated the actual loss-
es. As a result thereof the Sixth Fin-
ance Commission was forced to adopt
a principle. But the present situation
is a different one. It is accepted by
all that it is a pational calamity. Since
it is a national calamity exiraordinary
consideration of the Central Govern-
ment is indispensabje. I want to know
from the Central Government whether
it is going to change the principle of
the Sixth Finance Commission and
whether our Prime Minister thinks
that the principle of the Sixth Finance
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Commission is based on wise policy.
It is a challenge not only to our abi-
lity but also to our nobility and
spirit of unity. That is why a change
in the policy is necessary. I mention-
ed certain lapses and omissions and
defects and zaults not with an in-
tention of making any charge but only.
to present our difficulties and senti-
ments which have not been duly rea-
lised by the Central Government. 1
know this is not the time to criticise
or accuse anybody. It is a vital hour
for lending a helping hand. There-
fore, with folded hands I beg to the
Central Government to change the
principle of the Sixth Finance Com-
mission to wipe out the rolling tears
from the cheeks of millions and mil-
lions of people. If the Central Gov-
ernment with an annual income of Rs.
12,000 crores fails to resuscitate the
normal life of the victims, don’t think
your inability will be established; in-
stead your irresponsibility and in-
difference will be exposed to the world.

SHRI R. VENKATARAMAN (Mad-
ras South): Mr, Deputy-Speaker, Sir,
my colleague and comrade Arunacha-
lam has given details of the losses that
had accurred in Tamil Nadu. The diffi-
cutly that arose in Tamil Nadu was
that there was continuous rain before
the cyclone. Then there was a cy-
clone and it was followed by conti-
nuoug rain thereafter acentuating the
difficulties even of relief measures.
The cyclone affected the coastal areas
and devasted the whole place. Floods
affected Tirucharpalli district and
completely submerged two major ci-
ties, namely, Tirucharapalli and Sri-
rangam. The Kodagarar dam burst
Completely submerged the Vedasun-
dur area and hundreds cf lives were
lost Now, it ig because of the floods
ang the cyclone coming together that
the problem was accentuated and the
losses have become very acute and
severe. When we went round and
saw those areas we found that misery
was writ large on the faces of the
people which cannot be described.

Sir, 1 must at the outset pay my tri-
bute to the Tamil Nadu Governmemnt
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for the prompet and effective action
whi_h they took. Sir, I do not belong
to that party, but certainly where good
work is done, it must be acknowled-
ged. The Government immediately
took steps not only to rush relief
measures to those places but what
they did was even more effective work
by way of evacuating the people from
the coastal areas and then finding them
shelter in view of the oncoming cy-
alone. There was a heated discus-
sion 3 few minutes ago. about the pro-
vision of relief measures by the An-
dhra Government in the cyclone affec-
ted areas. If one had looked at the
chronology of events, ohe would un-
derstand that even on the 19th i
4 O'cloack — that afternoon — the
Meteorological department said that
the cyclone was hitting the Madras
City coast and all the people in the
Madras city, people particularly liv-
ing in the coastal areas, particularfy
in the Foreshore Estates and other
places, should be compelled to move
out of that place. In fact, when peo-
ple were reluctant to move out, elec-
tricity was cut and they were com-
pelled to move out of those places.
It was only after 4 O’ clock in the
evening—sometime at about 6 O’ clock
or so — they said-that the course of
the cyclone had changed and that
it was going to hit the Andhra coastal
districts of Nellore, Vijayawada and
Masulipatnam. So, it would be wrong
to say that the information was given
earlier in respect of the saverity of
the attack, in respect of Andhra. Every
body was fearing and feeling appre-
hensive that it was going to hit the
Madras coast and all the vrecautions
were taken only against the cyclonic
devastation in the Madras area. There-
fore there is no use of shifting the
burden on one side or the other, shift-
ing the blame on one side or the other.
Tt is better that we devote ourselves
to the task of rehabilitation. The
Tamil Nadu Government also did a
very nice thing. The roads were
Blocked with the uprooted trees and
communications had become comple-
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tely impossible. Normally, in Govern-
ment, we would announce a date on
which those trees would be auctioned
and then on that particular date auc-
tion would be held. The highest bid-
der will have to cut and take the trees.
This will take at least 15 days to one
month and during that period. the
entire road would be hlocked and
the commmunication would be affected
The Tamil Nadu Government said
“anybody who wants to cut and carry
away the trees can do s0”. By this
the entire road block was cleared with-
in 24 hours. 1 mention this because
in future the Government may take
a lesson from this. Of couirse, by
this process, they might have violated
the rules. Perhaps they may even be
charged by the Public Accounts Com-
mittee for not following the usual
procedure as laig down in the rules
for disposing of the trees. But by
doing what they did, it enabled the
restoration of the communication sys-
tem and relief measures could be rush_
ed to various areag as quickly as pos-
sible. i

I do not want to repeat the figures
which my freind Mr. Arunachalam hac
given. But I would say what should
be done in future. The need for work
is imminent, urgent and necessary so
far as the agricultural lands are con-
cerned. There is already the report
of the Tamil Nadu Government that
thousands of acres of land have beer
silted with sand and thney have got
to be reclaimed. I would appeal to
the Government to request the Reserve
Bank of India to take immediate ac-~
tion through the Land Development
Banks for affording the necessacy relier
for the purpose of reclarnation of the
land. We do not want the Centrail
Government to give any aid. The peo-
ple who own lands do not want any
help in that way. All that they want
is that immediate credit should be
available on a long term basis spreac
over 15 to 20 years so that thev can
reclaim their land and then make
them cultivable. Many lands wil! not
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be able to raise a second crop in ‘his
or the next season. On account of
that it is possible that food produc-
tion in Tanjore district will go down.
My appeal to the government is that
immediate instructions be given to
the Reserve Bank to give iiberal loans
through land development banks for
the purpose of land reclamation.

The second thing is, crops have
‘been destroyed and the Tamilnadu
government, I am sure, will give re-
venu remission. I would suggest that
‘the levy may be suspended in Tanjore
district. That is the area where crops
have been completely submerged; the
whole crops have been destroyed. It
4g not proper to continue the levy in
that district where there has been so
much destruction. Whatever little
is available will be distributed among
the people in the district and levy
is causing a great deal of hardship.
When I went round the district they
said: at least save us from the levy for
this particular harvest; the next har-
wvest you can have levy and for that
we have no objection, But so far as
-this harvest is concerned, the levy
must be immediately withdvawan.

With regard to loans, I may say
that the loss has been sp great that
‘they would not be able to repay this
even in the future. If they could not
write off any instalment and the in-
terest, at least the interest thereon for
this particular year shouid be written
off. Unless they write off the interest,
the accumulated interest and interest
on interest carried over for ten or 15
years will become three times the
amount and the burden will increase
so much that they will not be able
to bear. So at least the interest due
on cooperative and other loans for this
vear may be written off.

Next seriously affected area is plan-
tations. In Tanjore district we have
a large number of coconut, banana,
betel-vine plantations. All those trees
which have been standing for ten years
©r even 50 years, were lyving prostrate
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when I went round, vaying homaga
to the cyclone God who had destroyed
them. They cannot be put up again;
they will have to be planted again
and loan and subsidy will have {o be
given for replanting both. A subsidy
of about Rs. 300—500 per acre is peces-
sary to supoprt new and fresh plan-
tations and bring them up.

I would also suggest that thers
should be a moratorium on these loans.
A coconut starts yileding after teu
years and if a person is asked at the
end of the second or third ycar the
instalment and the interest Jt is 2
sure way of ruining him. In respect
of those crops which take a long gas-
tation period to yield, particulariy ce-
conuts, a moratorium for paymen: may
be given. The cattle lost has been
considerable. People in thc Aistriet.
when I went round asked for smail
loans of Rs. 200 or 300. I do not know;
the other side may be allergic to the
twenty point programme bhut so far
as we are concerned, we had implc-
mented the twenty point programme
in Tamilnadu so effectively and pot
loans to the poor people irom the
banks to carry on small irade, smafl
business and so on. With the result
that when I went round this time they
asked me to get again the very same
loans. 1 told them that the govern-
ment had changed and I could no
longer get it. They said: vou are the
person who got it the last time; why
don’t you get it again. Therefore, T
should like some of my friends there
to come to Tanjore district in Tamil-
nadu and see how people there ap-
preciated small loans given by the
banks to them to carry on small bust-
ness and trade.

The next item is houses. About five
lakhs of houses—that was the fizure
given to me by the government—have
been . destroyed and a house ¢n an
average costs anything between 580
and 5000. If you put if at an averase
of Rs. 2000, the loan required would
be of the order of Rs. 100 crores.
There again. no subsidy is required.
All that we want is a liberal aid by
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the Reserve Bank, in the form of long
term loans so that they may rebuild
and repair the houses. In Tamil Nadu,
during my time, I had staried an in-
stitution known as the House Mort-
page Banks., There are financial in-
stitutions to provide credit for buila-
ing houses, but there are no societies
{or helping people to repair the houses.
We have started one such society and
the result was we couwd help
from the Reserve Bank for the pur-
pose. That institution may be ve-
vived not only here but all over the
country and people may be helped to
rebuild the houses, repair the houses
with the help of loans given by the
Reserve Bank.

The next point is, in Tiruchirapalli,
as I said, rivers Cauvery and Coleroon
joined together. In fact they were
separated and Lerd Ranganatha stays
in the middle. The name ‘Srirangam’
stays because of the encircling of the
God by the two rivers. The temple
and the neighbouring areas were all
submerged under water. Both the
rivers came together. I would like to
mention that the five Colleges viz.,
Seethalakshmi Ramaswamy College,
Holycross College, St. Josheph college,
Bishop Heber College and the Na-
tional College, have suffered such a
damage that the Vice-Chancellor of
the Madras University, who visited
that place, had estimated that the loss

would be of the order of Rs. 1.5 cro-.

res. He 'has already written to..:the
UGC and has asked for; assistance in
this regard. 1 would like the UGC
to give a sympathetic cog:sideratiOn to
this and give all possiblehelp. Qther
wise, it will be very difficult for these
institutions to run. Lastly, there 7'ixe'.
a United Nations Distress Relief Orga-
nisation (UNDRO) which gives relief
to various countries when they are
affected by disasters of this kind,
fiood, fire and so on. It would be
a good idea to approach this interna-
4ional organisation for relief in this
regard.
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AFEST FIAT ATET |

16.56 hrs.
[Shri D. N. Tiwagri, in the Chair]

TR AT H W &Y g Ay
AT 713 foelY ot w1 &7 wala, 3w A
Ry 99 ga7 F T HA F | 9H
21 &4y gwig @ Afe Rnderd Ten
HIY T EAHI FQ 4 1 72 6 el
¥ ag @@ ok 5 AF www
¢ G 7 AT Agr &7 | F 73
aaaar g fF v awa & Faw e gI
g A Iy AR 99 F SR FTER
oHq &), a@ st faarw seT g,
g wwar @ fx o w7 grav | gafag g
@ 19 § g qen wifge fw fee &
Bt w7 forar & an A fp & 1 2wy
F Y a1z F w7 gw s 7l QU AT
i aa 3@ a0 AT ag FAG fw
g F19 famar v a8 fFav L A AT
farmgm g, SA R A T FETE AW
H e a & AR Q@ FETE
I F QU F AT F AT g7 AGE)
FT A & frm § g 7 fm & ok
g ¥ 7Y farr & 1 oo & avit qeet
o 3w & AV ¥ ag AT F@r g
fx 7a feafar & 3 agi & & &Y agraa
FtIgUdmsa s sa § @
B12-8r 759 ¥ ¥ oy i afawarg
2856 LS—12.
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#Y agraat & fay o gRET AT @R §

#femmor Rw & g | feaa w3w &
= T fgaraw 93w F ga¥ WAy
Wt W gEL FUEAT /I €A, 59
foefre #10 & 92 g §—a% & @
AT 1 § o e ¥ frad Y ag
faware faomar g f faat gaedl s
T FT greFen Nfgg Ot & §, a0
#1 13T, I € I W AT &Y
TE A9 F AR A7 ofY IF &F gfg § A
forg forg o #7 oreTq R, ST FT A
FT g9 FITAW FTIZ & | T EH AW
2, g JAaT &1 wew ¥ fr g¥ I
&dY SFIY FT AFEAT FIAT § | T4 W
39 & foru dare &, 9o w39 & fow
TF
T Wl F qIg §F A KT gAAR
e g f wma & q@ T w71 9 fear
YT S AT grea ¥ a1 wn §, afa-
779 gU & 37 ¥ fau @371 79 F@T
g1
SHRI M. KALYANASUNDARAM
(Tiruchirapalli). Sir, I do not wan' to
take the time of the House by going
into details of the losses suffered as
a result of the cyclonic havoc in Tamil-
nadu, Andhra Pradesh and other pla-
ces. Previous speakers have given the
details. Speaking about Tamilnadu,
the details given by Shri Arunachalam
and Shri R. Venktaraman are only
based on the facts given by the ad-
ministration and even the administra-
tion admits that the facts are not com-

plete. So, the losses may be still
more.

17.00 hrs.

What we have to do for the future is
more important than what we say
about the losses suffered. This tragedy
is something like an =xternal aggres-
sion. If there is a threat of aggres-
sion, we expect the whole nation to
stand united and face the aggression.
Like that, nature also has its own way
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of threatening especially our Sotuhern
coast. Geography cannot be changed.
Our peninsula is under tropical zone.
The tropical seas have their own be-
haviour. We have to learn to live with
cyclones of the Bay of Bengal, of the
Indian Ocean and of the Arbian Sea.
We have to prepare our people and we
have to prepare our administration for
that.

Some hon. Members were saying
that the Andhra Government was not
doing the correct thing cr doing a
wrong thing. Even when the relief
work has been done vroperly, what
are the steps taken by way of pre-
ventive measures? Except for some
administrative measures taken in

" Kerala, nothing was done by way of
preventive measures in both Tamil
Nadu and Andhra, although the warn-
ing was given. We have to admit that
our meteorological system has made‘
tremendous advance during the past
15 years of our Independence in spite
of the hangover of the colonial rule
of more than two centuries. Before
Independence, the function of the me-
teorological system was giving infor-
mation to mercantile ships of the Bri-
tish Government or for some limited
purpose. Today it has advanced. It
is called upaon to perform very impor-
tant functions with regard to agricul-
ture, civil aviation, shipping and so
many other things. It has become part
of the economic life of the country.
They have done some useful work
also. There were cyclones previously,
as explained by some hon. Members.
Nowadays the newspapers are also
doing some useful work by diving into
the archives and bringing out the facts
regarding the various cyclones in the
past. But recently thers were two
big cyclones, one in Orissa in 1971
and the other in Andhra Pradesh in
1970. At that time, at the initiative
of the Central Government, Cyclone
Distress Mitigation Committees have
constitued, one in 1970 and the other
in 1971. The reports of those Com-
mitiees are there. What was done on
the basis of those reports? Those
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Committees have made very valuable
suggestions for precautionary mea-
sures when there is a cyclone threat.
They have recommended the steps to
be taken before the commencement of
cyclone season, during the cyclone
season and after the cyclone season.
Some guidelines are there as to what
should be done. Even with regard to
these recommendations, I think they
are still in the library records. A de-
cision has not been taken on these re-
commendations. But this is not the
responsibility of the Meteorological
Department. Other departments must
come together and take a decision and
give guidelines to the district adminis-
tration. If there is a break-down of
law and order, the District Collector
knows what he is expected to do. If
there is a declaration of Emergency,

" he knows what he has to do. If there

is a famine, he knows what he has
to do. But if there is a devastation
on such a colossal scale due to cyclone
and tidal wave, the District Collecfors
are unable to know what they are ex-
pected to do. But it is left to the
district administration or the State
Government. I think the Government
of India should prepare the State Ad-
ministrations and the Defence forces—
especially the Navy—and other wings
of Administration, as also the people,
to face such calamities bravely in ad-
vance. There are several suggestions.
The resident has now repeated these
suggestions; and the Prime Minister
has also done it. It is good that at
least now they remember it. Let the
losses suffered by our country and
the lives lost by us be a warning
for the future. Let us not be talk-
ing about it as a calamity and a tra-
gedy, let us transform this tragedy
and calamity into a opportunity for
national re-construction and for sav-
ing the costal areas in the future. That
should be the attitude of the Govern-
ment of India. Of course, the Minis-
ter who iz going to reply, alone can-
not take the responsibility. AN the
concerned Ministers rhould sit toge-
ther, and think of working out a
scheme for the prevention of such a
calamity.
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I now come to relief and rehabilita-
tion. Some experiments have taken
place; and some more experiments
are yet to take place. Although in
the World Meterological Conference,
the Western delegates declined the
proposal of the Indian delegation to
construct a centre for the study and
analysis of the tropical cyclones tidal
waves and storms, because they are
not interested, and they will be in-
terested only in constructing naral
and atomic bases in our Ocean, and
not in the construction of bases for
defending our country against the cy-
clones—our meteorological system has
conducted one experiment in 1963, and
again in 1973 with Soviet collabora-
tion—Indo-Soviet experiment, as it is
called. In April 1977, there was an-
other experiment called the Monex
1977. Again in 1979, they are going
to have the Monex i.e. Monsoon Ex-
periment, with the help of the Soviet
meteorologists and ships and also of
Indian scientists. This cooperation is a
good augury for the future. These
experiments will help us to study
the behaviour of the seas and espe-
cially of the Bay of Bengal, Arabian
Sea and the Indian Ocean, and will
b: of immense help to our meteorolo~
gists to forecast not only in the rou-
tine manner, but even to fore warn
more precisely about cyclonic storms,
and even tidal waves. It is possible.
Theoretically, scientists agree that it
is even possicle to attack the cyclone
and mitigale its devastation. Theoreti-
cally, science has advanced so much.
But we have yet to devise the mecha-
nism for the practical implementation
of that method. Let us think in terms
of how to give protection to our coun-
try against these natural calamities,
which have almost become frequent.
Of one studies the history of cyclonic
storms during the past century and
more, one will find that the cyclone
has become a habitual visitor to one
part or the other of our country. I
suggest that money should be spent
on these projects also. Money should

not be a problem for these projects.
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Coming to the problem of relief and
rehabilitation of the affected States, the
Central team has gone there, and the
Ministers of course would have gone
there, to console the affected people
and to give them encouragemnent. It
is good; but what is needed is money.
The State Governments resources are
very thin. For four ycars we were
suffering from drought in Tamil Nadu.
Even three months ago we were cla-
mouring for drought relief. This is so
sudden that the whole thing has chan-
ged and now we have to ask for help
for reclamation of sand-capped land,
replanation of banana trees and
coconut groves, reconstiuction of da-
maged dams and breached bunds of
the rivers. As at present, the estj-
mate comes to nearly Rs. 200 crores.
The State Government by itself can-
not meet this large expenditure, Even
if the amount is allotted from the Plan
allocation, the economy of the State
will suffer, it has already suffered.

Out of 15,000 tanks, 3,000 important
tanks have been washed away. Many
villages in Mr. Subramaniam’s consti-
tuency have been wiped out, you can-
not see them. That has happened in
Trichy also. The whole economy of
the State, agriculture, industry, all
are affected. More than that ,the buil-
ders of the nation—-the fshermen.
the handloom weavers, lakhs of agri-
cultural labourers, small traders and
workers in factories .— arc in distress.
It is not charity that is needed. The
nation owes a duty to this section of
the people whose labour it has exploi-
ted and built big houses and bunga-
lows. In the same affected areas, well-
built houses have not suffered much
loss.

In places like Srirangam and Tiru-
chirappalli as also Nagapattinam. no
section of the people has teen lefi
out; even temples and pgods have
not been spared. Everybody was sub-
jected to severe loss. Small traders,
merchants, peasants, bidi and ciga~
rette workers, all have suffered.

This requires a big programme of
relief. The Tamil Nadu Government
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is doing its best within 1ts resources.
The help given is not adequate. The
devotion with which the administra-
tion is discharging its duty should be
acknowledged. Voluntary organisa-
tions are also coming forward 1o help.
I must, from this House, acknowledge
the services rendereq by .everal volun-
tary organisations immediately after
the cyclone. Particular mention
should be made of the public sector
undertaking Bharat Heavy Electricals.
Thousands of young, trained workers
went into action with some make—
shift boats to save tne people harg-
ing on to trees and house-tops. Their
services ghould be acknowledged and
appreciated.

I would appeal to the Government to
stand by the promise made by the hon.

Prime Minister that money will not

be a problem, but it should be given
in time, within three moniks. Cur
people do not want to beg and stand
in a queue for a handful of rice or
anything like that. They are prepared
to work, give them work. Let them
go and build roads and houses, close
the breaches, reconstruct the damaged
dams. Labour is available, and the
work is therc Please put both toge-
ther with some adequate grant and let
these people look after the construc-
tion,

DR. HENRY AUSTIN (Ernzkulam):
Mr. Chairman, an unprecedented cala-
mity has befallen our country. That
the recent killer cyclone caused death
ang destruction only in certain regions
of the country does not detract from
the national character of the disaster.
In fact, the immensity and intensity
of this disaster was such that it has
evoked international concerned and
sympathy. It is an irony of fate
that a depression that started
in the Bay of Begnal in the
second week of last month, soon deve-
loped into a cyclone and lashed at
several States of our Union. My
esteemeq colleague, Dr. Karan Singh,
who headed a Congress Parliamentary
Party delegation to the cyclone hit
areas, has presented hefore this House
a graphic picture of the situation as
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he and his team found and assessed.l,
therefore, do not want to go into de-
tails of the various areas where this
cyclone has hit and caused terrinc
destruction and damage in terms of
human lives lost, destruction of cat-
tle, properiy and standing crops «nd
dislocation of traffic and communica-
tion, which is ynprecedented. Al-
though the destruction was of such a
magnitude, the Central Government
has not taken that much of interest
which it ought to have taken. I do
not want to make j politica]l exploi-
tation of the misery of the people in-
volved in this tragedy; but is it right
on the part of the Central Government
10 leave this entirely to the States
with their meagre resources especial-
ly when some of the States had to
undertake similar relief wors oniy

.three or four months before? I would

come to that aspect later. The details
of loss sustained by Andhra Pradesh
and Tamil Nadu have heen presented
by hon, Members who spoke from
those States. !

I would like to say something about
the loss sustained by my State,
Kerala. In the backround of beavy
losses in terms of human lives, pro-
perty, etc. sustained by Andhra Pra-
desh and Tamil Nadu, we 1:.ay not
come into the picture in that big way.
As a matter of fact, at a meeting hcla
in Kerala, on this problem of cyclone
and the devastation it has caused iu
Kerala, people raised the question
why the Kerala Governmeni did not
give due publicity to the destruction
in Kerala but it was explained by the
Ministers that they did not want to
highlight the losses because they were
struck and shocked by the thousands
of lives lost in the neighbouring
States of Andhra Pradesh and Tamil
Nadu ang their hearts and sympathies
went out to those peovle, people ac-
cepted that view. Such was the na-
tional concerned that was shown
about this tragedy. However, the loss
sustained and the anguish and travail
of our people in Kerala should not be
lost sight of. I am reading from a
handout issued by the State of
Kerala regarding the damage caused
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According to the Chicf
Ministers  statement, the damages
caused have been of the oruer
of Rs. 10,30,43,000/-. The number 0.
houses destroyed was 8492 and the
loss in terms of money was Kks.
2,71,74,000. The number of houses
damaged was 19,863. The crop area
destroyed was 38,400 acres and tne
crop area damaged was 52,500 acres.
wumber of fishing vesseis lost was
1iv and the number of nshing vessels
damaged was 735.

it must be said to the cre.it of the
Sta.e of Kerala that tney had given «
sufficient warinnig about the cyclone
to the people. Not -only they had
given a warning to the people but they
had deputed a large police force all
along the coast since the 9th of last
month when we had a tig land-stice
at Palghat where some people lost their
uves. ‘T'ney heeded the auvice giveu
by the Meteorological Depa.tment anu
pusted policemen al] along tne coast.
They prohibited the poor fishermen
who were living from hand to mouth
from going to ihe sea. If they had
not taken those precautionary mea
sures, certainly, the loss in terms of
human life and property would have
perhaps exceeded what other States
nave suffered.

Thanks .0 the blue revolution that
has taken place in Kerala in the last
decade and in the neighbouring States,
Kerala has a fleet of zoout 7,000 fish-
ing poats. The total number of peo-
ple engaged in the fishing industry
comes {0 3-4 lakhs. All oi them would
have been in the sea. Probably,
everyone would have been killed. We
had taken enough precautionary mea-
sures. That is why our loss in terms
of human life is not that much. We
are thankful to God. And yet we had
a loss of 80 persons and 62 persons
were missing. We have not yet l-een
able to trace the missing persons.

The Government and a number of
voluntary organisations have plunged
into relief and rehabilitation work.
The figureg that I have given earlier
are exclusive of the cost of remedial
measures. relief and rehabilitation ex-
penses, dislocation, loss st  employ-
ment, ote. For the last three weeks,

to the State.
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ine usherweil Nave not veeqa going 1o
lhe sea. Liere Nus been a huge 1083
1 terms OI loreign catuduge dat
could have peen earned during the iast
Uuee weeass. 1'Dey are e€dluiug avvue
NS, oUU—<uy Crores in lerwus gl 10reigu
exchange by way 0l expuil 0L Sca
100d aione, This is the situation in
Kerala. ‘L'he (Government nas taken
remedial steps which have been chan-
neliseq through the following cate-
gories.

Grant of free ration. About 32,000
peuple have been evacuateu from 1ihe
coastal area. We have stopped fishing
operations in that area. We had to
see that 1ree ration is distributed to
«ne suffering people particularly the
fishermen who are the most vulnera-
ble section of the people and also to
those people who are living below the
poverty line. That has cost about
Rs. 70 lakhs. We are still distributing
free ration. Then, famine reliet works
have already been started. Assistauce
to those people whose houses have bcen
destroyed; assistance to those persons
whose houses have been damaged;
assistance regarding mechanised buats
lost or damaged. Each mechanised
boat costs about Rs. One lakh and
more. 400 such boats have been lost or
damaged. We are giving assistance
regarding country craft lost or dama-
ged; we are taking up anti-sea erosion
measures, repairs to roads and com-
munications; ex-gratia assistance in the
case of deaths and persons missing for
more than two weeks and minor irri-
gation works.

For all these measures, we require
about Rs. 5 crores and odd. We have
already taken up measures to meet
this calamity. I do not want to go
into any more details because the time
at my disposal is very short.

The problem that Kerala is facing
today is on two fronts. One is the
terrible and chronic sea erosion. We
have to launch a massive anti-sea ero-
sion work. That is our primary con-
cern. Second is the problem of fre-
quent land-slides. As early as on tae
9th of last month, there was a big
land-slide at Palghat where there was
a considerable of human life and
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damage to agricultural lands. In
Mr. Stephen’s constituency, land-slides
have taken place and agricultural
operationg have been completely para-
lyseq resulting in the losgs of money
in terms of foreign exchange because
a number of cash crops like pepper,
cardamom, rubber and tea that are
grown there have been completely
damaged.

1 would now like to suggest some
measures we should take to meet the
situation in future. Dr. Karan Singh
hag made certain proposals. 1 would
like to endorse them and add a few
more. It is imperative that instead of
always going in for short-term meu-
sures, we think in terms of long-term
measures. My first suggestion in this
regard is to formm 3 National Calamity
Prevention ang Mitigation Board.

We have been seeing these natural
disasters for the last several centuries.
As a matter of fact the entire Caro-
mondal coast ig cyclone-prone. If you
trace the history of the last 500 years,
you will find that it has recurred all
along. When 1 was going through
some papers about it, I found that in
the early 19th Century an entire
French fleet which was beseiging Mad-
ras against the English was destroyed
by the cyclone. Even in the European
records, they have recorded about ihe
appearance of cyclone on the East
Coast of India. It is important thal
we take care of this gituation on this
entire East Coast where cyclones are
recurring every now and then.

A Natural Calamity Mitigation Board
shouly be constituted. It is important
that we should associate not only the
Central Government and the State
Governments but also the voluntary
associgtions on this Board. Additional
radar facilities are to be installed on
the coastal region, particularly on the
Rast coast. The science of meteoro-
logy has acquired new sophistications
in recent years. The World Weather
Watchman Programme or the World
Meteorological Organisation has deve-
loped sophisticatey equipments to
detect and track cvclones. Mr. Kalya-
nemdaram has earlier pointed that
there are scientific ways to even break
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the cyclonic clouas. By employing
new scientific ways we can prevent
cycionic storms.

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): Who said that?

AN HON. MEMBER: Mr. Surya-
narayana.

DR. HENRY AUSTIN: It is impor-
tant that we should acquire certain
modern equipments of the above men-
tioneq type and fit them all along the
coast, particularly in Machilipatnam
on the Caromondal coast.

In advanceq countries, they also
keep what you call, 5 recomaaissance
plane. These planes always remain
on the coastal regions. They detect
these disasters and pass on this n-
formation to the meteorological re-
gional centres for computer forecast.
Some of these arrangements are al-
ready there, but they are perhaps in
a rudimentary stage. We have got to
pump in a lot of money and make it
up-to-date so that we could do some-
thing about this recurring phenos
menon.

In my own constituency, we have
about 12,000 people now evacuated
from coastal areas and most of them
are poor fishermen, agricultural wor-
kers and others. They are being lodg-
ed in schools and other government
buildings. Now, we should think in
terms of constructing permanent RCC
shelters all aleng the coastal region
and other storm prone areas so that we
could accommodate these pcople. On
other occasions, they could be utilized
for other public purposes. Now the edu-
cational institutions are closed all along
the coastal region. We should go in
for permanent shelters to be construc-
ted all along these areas.

1 suggest that immediate steps
should be taken to start anti-sea ero-
sion work. I had raised this matter
several times in the Fifth Lok Sabha
and the Government wag good enough
to depute Dr. Rao, the then Minister.
He has submitteq a report to the Cen~
tral Government in which he has said
that if we invest Rs. 40 crores then
the entire vulnerable section on coas-
tal belt of Kerala could be protected
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from sea erosion. This amount is not
much when compared to the loss thst
we sustain every year from these cea
erosions.

In the Quilon area, there are huge
accumulations of rare earths like
ilmenite, monosite, rutile and sircon.
These are varieties of rare earths
which are used for atomic energy. In
fact, in my childhood, I had found hills
of these rare earths along the coast.
Today, most of them have been wash-
ed away by sea erosion. If we had
only protected these rare earth, the
nation would have become richer. In
terms of present calculation, it is
worth about Rs. 3-4,000 crores. If you
compare it with the huge loss that we
are incurring every vear by sea ero-
son, the cost of remedial measures
would be negligible. Therefore there
shoulj be sea walls constructed in
areas, vulnerable t{o sea erosion.
Otherwise, erftire Kerala would be
lost. You know the myth about
Kerala. The myth was that Kerala

was formed by Lord Parusrama throw-

ing an axe into the sea. In other
words, it has come out of the cea.
Now. the Sea God will take it back if
it is not protected. The Siate itself
will be lost if we cannot find Rs. 40
crores to construct sea walls. That is
another problem. Kerala is a land of
coconut trees. Each coconut tree costs
about Rs. 300. About 10,000 coconut
trees have fallen all along the coast
during the disaster last month. The
rame of ‘Kerala’ itself originated
from the word ‘Kerum’ that is coconut
trees. Keral means land of coconut
trees. If all the coconut trees are :l-
lowed to fall like this, the name ~f
Kerala itself will have to be changed.

I want to make yet another sug-
oestion. ‘There should be drainace

channels from the coastal region +~ -

the back-water or to the rivers in the
interior. so that when there ave tidal
waves. water rould be canalised and
thrown into the back-water or the
interfor rivers.

One more - svggestion. In Japan
thev have developed 2 technology for
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preventing  sea-erosion, that is, by
growmng a particular kind of tree alony
the coastal belt—I think it is man-
grove—whose roots take firm hold on
the sea-coast. That is the Japanese
method of preventing soil—and sea-
erosion. That method should be tried
here.

I think, I have taken too much time.
Our sympathies go out to the people
of Andhra Pradesh where the greatest
human tragedy has been caused by
the tidal waves. The Government of
Andhra Pradesh are doing their best
to alleviate the sufferings of the peo-
ple. As pointed out by Dr. Karan
Singh. in the best traditions of the
Congress, our Party has also plunged
our heart and soul into the relief and
rehabilitation work. In Tamil Nadu
also, the Government have done well.
Some voluntary organisations also
have done good work there.

I would be failing in my duty if 1
failed to mention a word about Lacca-
dives, our neighbour and also Pondi-
cherry. In neither of these Resolu-
tions, mention has been made about
Laccadives, which is my neighbour—
separated only by sea-water. Terrific
destruction has been caused there
and also in Pondicherry. Our sym-
pathies go out to the people there. 1
am sorry, the hon. Minister has not
visited Kerala. Madras, Pondicherry
angd Lakshadive. I hope, he will make
a oersonal visit to those places and
make an on-the-spot study.

I am gure, this discussion will have
highlighted the concern, anxiety and
anguish of the people of this country—
not only of this country but of the
whole world—on the problem snd that
it will do some good to alleviate the
sufferings of the people affected by
the cvelonic storm and also to make
the Government take long-term mea-
«ures if nossible to prevent and check-
mate these disasters.

Mmaomltt"‘-
FA7-we) : wwrafa w@wn, Aty ¥w,
arfoeare, org 2w, aferd ot
T diy q oY grafs orf &, afz £
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TH T q009 FLA T A7 AFT g "ew
g ardd | wxE o ey agi a¢ faadr
gifr g€ &, swii #1 feaer g agan
R—za ¥ At # @ aOF ¥ v Ad
T aFar § | & §@ T4 FT I
FA—Feedt T H 400 FY wETE 6,
aragr 3ss AT AH § 1 frelt & 200 %Y
wrardy fy A 150 A AF F ) el X
900 ¥y gratdy fy A1 AFT 786 WX qF
¢ W wgy ¥ g Eowl 1
WY aEy A a1 ) AL AT A WA BT
w2, @ ¥ fory @ Faw d o gd
g1

awrafa wEea, ag quear saA a8

tfr A oF s s & far g
FT A AHAY, AT FAGA FATA AT
FA F—q AvT oF A9 faw w3
T WY, A7 98 ST9 T aAFAT !
safr fagamNgfagmd amqa
¢ fdt avg Fv w1 Dfeferm 7 sy
arfgd | qF gark o F9i fag o & gt
FgAt & f wr o ¥ A1 fafewmy amd
g A S Aot F A 9w
g Trad & AT 3 uF nfew gard
o, gl 71T FY L2 FT CF W AR,
AT UF-T Cendo §, W off | IF
agt v & gw g ¥y Haa,
e gt Ay fafrer s & f5
gard g Y W AFAY B 1 IR 1g
fiagm e dm a fedi asami &
arg ®E o=t a8 § | 7 Ay Avw-
T I ¥ g T ZEHT 1 IW
Fwg & fF 20 g Fowgsh @ o 24
arie a5 37 71 g A famr 1w &
arz 37 %1 vy faer oix ow T A=
urefaal & fau fasr & ) ag @7 S
w21 & afwa 39 71 & gt fdewr @Y
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FarT STEdt g 1 & oy w w4
fr ager so F o< ¥ Y o w9y g, 99
F1 3@, g & T3 F g0 F) A7 W@
(wwwam) . ag <9 &1 @ §
wafag & st § f5 mY mo wm
AN A OF 1 w19 F 9i fafaeed agi
g gETer W Al W e €1
& AT 39 ¥ Ffgy fF ga ¥ afefesm
T wwa @ ) 8 ofr s g f5ozeEd
qrfafe sy 7€ AT ifgy ¥ o= a4
T 37  fag &y &1 Jmuw a= 33 1
qar o fF qa faw st ga F &
fag 2 gu & 1 gw FHAIHA FAF
foq &are &

oF WA sIE i o

sirwat wfgeat Y. dimawT - @
a9 FaferAroEE Al 3w
ufer ¥ far sm Al s €
Faw Q@ ¥ wfwar & fa gw awi
9T A A § ) W ¥ e
¥ oifaferm #1a s d, arsw
¥ qg9 We WA w1 FGE!
arfge o o giEdifaw @iy
farm ® & wTa ST AeA
=fge | AT FEA

awTfy wEiew, gw dwd § B agi
T AT gWT R, T TE
@A § ) SR QU A * fag
Tz wrfegr W wrE ofr S -
¥z Tl
¥l

17.38 hrs.
[Dr. SusHILA NAYAR in the Chair]

W AN AT ag ey &
TR 9w s & A A
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#agi 39 ¥ oF A THAT I E
A g ag @ fF 1962 ¥ oY gAY TaH-
¥ 4@, IWATORINF e foew
U AT W WK S fefeaw
TR § 39 § FI % W AT WS
few b wiw fewce gaew a1
T ¥ ©F g™ H 200, 300
FUAT AT FER A AT fFar & )
139 T ag 54§ 99T FT @ ¢
AT ey I@F S owAg &
ag AT Fgr & | g G WAL WLHC
FAE § WATIF 1399 T TG
3 UYL, 4 EIR FAY TAT THE
g mn gm | ag ax few <rm
FT

at g WH qu T am F faw
g a7 afgy Fifr g@ §FH A
@i Ffay wo @ g AT @ |
gre #7 gfqga § ag Gar W w1,
afre arg AR A g A Trfgm
I F fqg -9ifues  dar @9
FT Afge 1 wwAEAEE R
" FAlE ;W E ST F -
W 100, 150®WT X GE OB |
150 AW UTAL JTqFAT 8 |
zafag AT wdwaag & fF daraR
FT IA W FIe H AE T IIfEG
dF amgw grgEd NS A7 A AT
¥ ooy & FIvar AT Afgn 1 &}
L H AT Freee H weg & S,
a9 At FxPITAFAE | gEUAT
Fg ag & fr saad 39 Fa
T g § T An & 9w Aoy
gz § d9mw WaRwats
I OHEER | @O ArET Fy AT
FT 79 AN A IT A AT WA
wifgy wifF ax aT F I F @
@@ [ A AR 150 FA K

TG § AT T |
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T A |\W AT el
ST R TEWen § 1 wWiged
N T TG W IAET e Y
sy fasrar wifgw 1w Saemw oY
AR ) AR ¥ Iedl T iR

=0 & O v FT A QY ag A Fgar iw
3. ¥ faq @ TH Ao off A @
fad o wifgd | @AFEfF a9
IT R AT FF WIT IR (TR
AT & Afew W o @ e %
fg st AR o @ FW FET
AM | FREN WA, I
Fifafwrag A E | ITH IA-
JWE A ueAFwT §g @ o E |
wfay & g f& fwa@ @
Iu gfer sed WAL H W T
a9 FLWE E S aw@ ¥
aeE W & fwaw gRs e
WA FT EAH  FT AT | AW
gt #1E o & fAg qaRad ¢ o
4% W9 WO I@AT 9T |

| wnfa wgan, fow o wew
T F A+ FW §, T IH TR
¥ g wfeg FW o FGE it Ew
@ Ffog %® FEFIE |1 WX
gRfead a0F AH gw I @ ar
@ ¥ A F@EN AT A; &
w3 Ffauss FeT § ATag AR
wfer o fFar wg o1 TE A
I wAAHE I FATENT | WY
&z TgANE TH FH # TG I
AFAr  § | A AGHHE A TH
ot o A I F ET IE
FW ATAV-FRT 9T FAT Al o

mr f& uw W 9@l ipww
agi I wWRagRE v qg fefe-
femr #Tew dwrAw WO
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7g gATs weer § AR & e @
FEt g AR WA f& G &
TEW TG O AR T AW
-

# uF ga W [T AR g |
g QT WTCRA BT T § I e
¥ f qod Szw A W faww @
wifgy AR g% €T w1 T AR
F AT WC WK TG EE ST W
forderd & 1w AR ¥ T A
T FWET TG o

TG FE FT F§ Wom WIew

NG FWTE | T A SR WA

A S

SHRI P. M. SAYEED (Laksha-
dweep): Madam, Chairman, first of
all. I would like to express my sym-=
pathies for all the victims of this un-
precedented national calamity, the
cyclone. 1 have already spoken and
expressed my feelings about the cy-
clone and the loss caused in the Unjon
Territory of Lakshadweep.

When I talk of cyclone, I know well
what a cyclone can do. Perhaps, I
am the only person in this august
House who was actually preseut there
when the cyclone came during the
third week of last month. It was on
the 20th November that Kalpeni,
which is the fifth largest island in this
Union Territory was worst hit in
Lakshadweep. We got information
about this on the 20th itself and at
that time I was in the capital of
Lakshadweep, Kavaratti. Though the
devastation is not of the same magni-
tude as in other places, yet it was not
insignificant either. I would like to
enligthen the House with the befter
side of the tragedy that has taken
place in Lashkadweep. In Laksha-
dweep, not a single life was lost.
This was due to the timely warting
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and timely action taken on the sug-
gestions of the village elders.

SHRI R. V. SWAMINATHAN (Ma-
durai): Village elders?

SHRI P. M. SAYEED: Yes, village
elders.

The population was moved to strong
buildings and high locations. Only
because of that no single life was lost
in Lakshadweep.

Lakshadweep is also a place where
such cyclones tak: place frequently.
In 1847 the worst type of cyclone
havoc was caused and the present Kal-
peni island which was a major istand
became five minor islands after that
devastation. Many lives were lost.
lmmense property, coconut trees,
boats, huts, buildings and everything
was lost in the 1847 cyclone. That was
the biggest loss that has been record-
ed

!

* After the 1847 cyclone, we had cy-
clones in 1942, 1965 and now the pre-
sent tragedy. This has overtaken the
losg that took place in 1847. But as
I said in the 1977 cyclone havoc there
is no loss of life and this is oaly the
better side of the tragedy. They have
survived tae cyclone but they are left
with nothing to survive any mors.

1 want to give a brief picture of the
loss that has been caused by this
cyclone. The worst hit island is the
same Kalpeni island which was also
hit in 1847. This is an island of 625
acres, covering an area of 2.3 sq. km.
It has a population of 4000 and it is
away from the mainland by about
160 miles. Out of the 600 houses on
the island, all the 300 houses which
needed major repairs collapsed totally.
Out of 2 lakhs coconut tree, 1 lakh
were totally uprooted and of the
remaining 1 lakhs trees, 50 per cent
will have no fruit-bearing capacity
since most of the coconut heads were
blowr; off and of the remaining, 25
per cent of the tree may not bear
fruits any longer. That js the condi-
tion of the coconut trees. That is the
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only means of livelihood in Laksha-
dweep.

About the standing crops, nothing
to say. No standing crops is there
and everything is gone and no crops
will grow for years because the entire
ysland was under 4 feet of sea
water. |

Two-thirds of the cattle perished.
Out of 1400 goats culy 200 have sur-
vived. Qut of 6000 poutry birds, only
1000 birds are left and in the southern
part of this island, there is no drink-
ing water available and whatever is
available, because of the sea water, is
salinated. As a result people are
getting stomach ailments.

So, this is the type of devastation
that has been caused in Kalpeni,

Lakshadweep is a tiny, small island
away from the capital. Perhaps the
farthest portion of our country is
Lakshadweep and our tragedy is also
the greatest because due to the im-
meuse havoc that has been caused in
the eastern region—when there is
murder, dacoity and theft, of course,
only for murder one is charged—so
alsp due to the gravity of the situa-
tion which was there in Andhra, Tami]
Nadu, Kerala aad other places, we are
rather forgotten. The Prime Minister
and other Ministers of the Central
Government are rushing aid. Even
the Goverument appointeq team has
gone only to these regions except
Lakshadweep. I have a reason te say
that we are far away, we are very
small, and therefore, perhaps, we are
taken lesser care of. I would like the
hon, Minister to enlighten the House
at least in this late hour whether any
hon, Member from the Council of
Ministers or anybody from the Gov-
erument of India or anybody is going
to visit Lakshadweep so that the
people of Lakshadweep should not be
under the impression that they have
been forgotten because they are far
away.
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THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK):
Yes.

SHRI P, M. SAYEED; A sum of
Rs. 2 lakhs has been sanctioned by
the Governrment and a sum of
Rs. 50,000 has been given from the
Prime Minister’'s Relief Fund. This
aid is very insignificant to meet the
devastation caused there.

The economy of the island depends
entirely on the income from coconut
and fishing. The coconut trees have
been totally destroyed. Fishing boats
have been totally destroyed and fish-
ing country-boats have also been des-
troyed. Standing crops are already
gone and the houseg in Kalpini and
the strong buildings over there are no
more. How are you going to rehabi-
litate them?

I would like to place a few sugges-
tions because the Government:

Free rations at least for a year
should by given to Kalpini island.

Epidemic is spreading. Medical
team of doctors, etc., should be sent
from the mainland.

The s0il scientists must be sent be-
cause the coconut trees have been
completely destroyed. Unless scien~
tists go and test whether the soil is fit
for replanting the coconut, I think it
will be futile on the part of the far-
mers to plant them again.

The geedlings and other seeds and
also fertilizers must be made available
free to the farmers.

Coconuts as well as fishiag are the
two sources of income of the people
of Lakshadweep. In Lakshadweep—
ten out of twenty islands are inhabit~
ed. Kalpini is the 5th largest island.
All the fishing boats have been des-
troyed.

I request the Goverment to see that
fishing boats are made available to the
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fishermen so that they will be in a posi-
tion to earn their livelihood.  They
shouid not only be supplied with
grains but also the biuilding mate-
ritals like the timber, cement, tiles,
asbastos and also some money in order
to enable them to re-build their
houses. They have lost everything.
Though they have survived due to
cyclones yet they are left with nothing
to live. That is the condition that is
prevailing there.

Therefore, I would request the Gov-
ernment to consider the suggestions
that I have made. Another point
which I would like to highlight
is this. The islanders, especially, the
Kalpini islanders who are highly edu-
cated and who are in the Laccadive
groups of island must be given pre-
fererice over others in the matter of
employment both in the island ad-

ministration as well as in the main-
land.

I would request the Governmeut to
see that some circular or some ins-
truction goes to the other State Gov-
ernment whether these unfortunate
people could given some preference
over others to get employment,

Finally the most important thing 1s
this. Whenever such cyclones take
pPlace causing such a tragedy, what
solution have we got? This ijs a na-
tional calamity. So, for this purpose,
I suggest that there must be g per-
manent fung to be utilised for the
people affected as a relief and the
public, organisations, State Govern-
ments and the Central Government
may offer or contribute to that per-
manent fung so that whenever such a
calamity overtakes the country, from
such funds, financial assistance can
be made available without any hesi-
tation or without immediate difficulty.

Therefore, 1 request that the hon.
Minister, while replying, will say
somethitig with regard to the sugges-
tions that I have made. I hope he
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will take note of them and given them
a proper consideration sg that the
sufferings of thouaands of people may
get minimiseq by giviug such an im-
mediate relief.

SHRI K. RAGHURAMAIAH (Gun-
tur): Madam Chairman